MINUTES OF NORMS COMMITTEE (NC-7) OF
PLASTIC & RUBBER PRODUCTS’
MEETING NO.03/AM21
(HELD ON 08.07.2020)

UNDER THE CHAIRMANSHIP OF
SHRI VIJAY KUMAR, ADDL. DGFT

Meeting No. 03/87ALC1/2020 of NCRMS COMMITTEE (NC-7) dealing with
‘Chapter 39 and 40 of ITC {HS) Code’ held on 08.07.2020, under the
Chairmanship of Shri Vijay Kumar, Addl. DGFT, Directorate General of Foreign
Trade, Department of Commerce, Udycg Bhawan, New Delhi-110011. Following
attended the Meeting:

1)’ Shri Nand Lal, Consultant, DPIT

2) Shri Shaish Kumar, Technical Expert (Consultant), DGFT
3) Shri D.N. Mathur, Technical Expert (Consultant), DGFT
4) Shri C.P. Sharma, Consultant, D/o C&PC

5) Shri Dilip Kumar, DDG
8) Shri P.P. Thapiiyal

Following are the decisions of the Norms Committee after deliberation
and RA concerned shall take consequential action as per Foreign Trade
Policy/Procedures:

- The Committee approved the minutes of Norms Committee -Vl Meeting
No. 01 dated 23.04.2019 since uploaded on DGFT website.

Case No. A-01

NC No.03/21

Dated: 08.07.2020

M/s Prime Progression
Export & Services Pvt.
Ltd.

HQ.F.No01/87/171/191/AM17/DES-VI

SEZ F. No. 1/24{2010:EQU:CSEZ

Status
Deferred

Subject:- Fixation of Standard Input-Cutput Norms fer the export product.

Decision: The committee considered the case as per agenda and decided te defer the matter for
examination of the case by DPIIT.

Case No. A-02

NC No.03/21

- Dated: 08.07.2020

M/s. Sperry Plast Ltd.,

HQ.F.No. 01/87/050/00086/AM18

RLA F. No. 05/24/040/00662/AM17

_|_AA No. 0510402144 dt.03.04.2017

Status
Approved

Subjeﬁt: Fixation of norms.

Decision:

No.01/87/50/86/AM19, the Committee decided to ratify following norms:-

Based on the examination of the case of firm by Technical Expert (SK) in File

EXPORT ITEM Quantity IMPORT ITEM Quantity
TPR/ Thermoplastic Compound/ TPE | 125000Kg | Styrene Ethylene Bytylene Styrene Co- | 37500Kg
ﬁ—‘?i; X KUMAR
EriEt lcﬁ(lq ( "T “H" 1LHy. “""T

-‘m acmm m vz"c}**nﬁm;DGFT

"Fﬂ?ﬁ
: Mlnlctr,l of (‘cm—'mr"'a & industey

= SEIAT AT, {'5 GRS .
Udyt 3 L_.hawau Now Dathl




Polymer/ SBS Co-Polymer/Styrene
Butadiene Styrene Block Co-Polymer

K-Resin, Styrene Butadiene Copolymer | SD000Kg

RA may take consequential action as per Policy / Procedures.

Case No. A-03 M/s. Pioneer Polyleathers | HQ.F.No. 01/87/050/00365/AM18 Status
Ltd. Deferred

NC No.03/21 RLA F. No. 05/24/040/00275/AM18

Dated: 08.07.2020 AA No. 0510404073 dt. 21.09.2017

Subject: Amendment in norms

Decision: The commiitee considered the case as per agenda and decided to defer the matter for
examination of the case by Technical Expert{consultant {SK)}."

Case No. A-04 M/s. Rapid Engineering HQ.F.No. 01/87/050/00043/AM17 Status
Co. Pvt Ltd. Deferred

NC No.03/21 RLA F. No. 05/24/040/00640/AM 19

Dated: 08.07.2020 AA No.-0510395482 dt.31.08.2015

Subject: Review of NC's decision taken in its Meeting No. 9/AM18 held on 31.01.2018.

Decision: The commitiee considered the case as per agenda and decided to defer the matter for
examination of the case by Technical Expert{consultant {(SK}}.

Case No. A-05 M/s. Rapid Engineering HQ.F.No. 01/87/050/00447/AM17 Status

Co. Pvt Ltd. Approved
NC No.03/21 RLA F. No. 05/24/040/00368/AM19
Dated: 08.07.2020 AA No. 0510404632 dt.17.11.2017

Subject: Review of NC's decision taken in its Meeting No. 17/AM19 held on 24,10.2018.

Decision: The committee considered the case as per agenda for deletion the percentage content against
the export item. Based on the examination of the case of firm by Technical Expert{consultant {SK)} in
File No.01/87/50/447/AM18, the Commitiee decided to delete the percentage content against the export
item and export item may be read as Powder Coating Resin (PCR).

Case No. A-06 M/s. Flexituff International HQ.F.No. 01/B7/050/00008/AM10 Status
Ltd. Deferred

NC No.03/21 RLA F. No. 11/24/040/00081/AM09

Dated: 08.07.2020 AA No. 1110020023 dt.09.04.2008

Subject: Inclusion of Import Item Fuel (Furnace Oily Consumable.

Decision: The committee considered the case as per agenda and decided to call back the file from
C&PC and provide to Technical Expert{consultant (SK)} for examination and deferred the case.

Case No. A-07 M/s. Max Speciality Films HQ.F.No. 01/87/050/00182/AM 18 Status
Ltd , Deferred

NC No.03/21 RLA F. No. 22/24/040/00005/AM18

Dated: 08.07.2020 AA No. 2210015723 dt.14.06.2017

Subject: Fixation of norms.
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Decision: The Committee considered the case as per agenda and decided to issue deficiency letter to

the authorizaticn holder for submission of the following information and deferred the case:-

a. Exact Nett content of EVA in export (without any wastage) Which can be reflected in export

description.

b.  Justify the quantity applied for import of EVA with material balance, taking into account

wastage claimed in the process.

Case No. A-08 M/s. Eastman Reclamations, | HQ.F. No.01/87/50/131/AM14
Mumbai

NC No.03/21 RLAIF, No. 30/24/040/00008/AM14

Dated: 08.07.2020 AA No. 3010094324 dt.03.06.2013

Status
Approved

Subject: Fixation of ad-hoc norms.

Decisicn: The committee considered the case as per agenda and decided to ratify following norms
subject to the condition that firm will provide approval of Ministry of Environment and

Forests to RA:-

EXPORT ITEM Guantity IMPORT ITEM Quantity
RECLAIM RUBBER BUTYL | 150000Kg glsﬁn BUTYL TUBES WITH OR WITHOUT 135000Kg
RECLAIMING AGENT 1500Kg
PINE TAR QIL 10500Kg
WOOD ROSIN 1500Kg
RA may take consequential action as per Policy / Procedures.
Case No. A-08 M/s. Sri Ramkarthic HQ.F.No. 01/87/50/00695/AM19/ Status:
Polymers Pvt. Ltd.
NC No.03/21 RLAI . No. 32/24/040/00048/AM19 Rejected
Dated: 08.07.2020 AA N'o. 3210078784 dt. 17.12.2018

' Subject: Reguest to restore ad-hoc norms fixed as per earlier decision.

Decision: The committee considered the case as per agenda to fix norms as per earlier degision. The
Norms Committee decided to reject the request and to maintain Status quo with no revision in norms

fixed earlier vide meeting No.9/20 dated 25.09.2019.

Case No. A-10 M/s. Sri Ramkarthic HQ.F!No. 01/87/50/01259/AM 19/
Polymers Pvt. Ltd.

NC No.03/21 RLA F. No. 32/24/040/00061/AM19

Dated: 08.07.2020 AA No. 3210078887 dt. 19.03.2019

Status:

Rejected '

Subject: Request to restore ad-hoc norms fixed as per earlier decision.

Decision: The committee considered the case as per agenda to fix norms as per earlier decision. The
Norms Committee decided fo reject the reguest and to maintain Status guo with no revision in norms

fixed earlier vide meeting No.9/20 dated 25.09.20189.
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Case No. A-011 M/s. Synthetic Packers Pyt HQ.F.No. 01/87/50/900/AM 19/Pt. Status
Ltd., Bangalore : Deferred
NC No.03/21 RLA F. No. 07/24/40/35/AN18

Dated: 08.07.2020 AA No. 0710111642 di. 23.05.2017

Subject: Request of modification of ad-hoc norms.

Decision: The committes considered the case as per agenda and decided to defer the matfter for
examination of the case by Tech (SK). File to be sent to Tech (SK). )

Case No. A-011 M/s. Polylink Polymefs HQ.F.No. 01/87/50/853/AM19/P1, Status
{India) Ltd., Ahmedabad Deferred

NC No.03/21 RLA F. No. 08/24/40/368/AM16

‘Dated: 08.07.2020 AA No. 0810137073 dt. 25.01 2016

Subject: Fixation of norms,

Decision: The comn'iittee considered the case as per agendza and decided to defer the matter for
examination of the case by Tech (SK). File to be sent to Tech (SK).
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ONLINE CASES -

Office of Dircctorate General of Foreign Trade
New Delhi

Para 4.7 Decision(DRAFT)

MEETING NUMBER :3/87-ALC1/2020 MEETING DATE : 08.07.2020

Case No.: 1/8/87- Party Name: WACKLER AMeet No/Date:3/87- Status:

ALC1/2016 MIETROARK ALC1/2020 Deferred
CHEMICALS PVELTD  [08.07.2020

HQ File RLA File Lic.No/Date:0210206703

{01/87/050/001 13/AM17/  |:02/24/040/00022/AM 17/ 119.05.2016

Decision : The committce considered the case as per agenda and decided to defer the matier for
want of comments of Department of Chemicals and Petro Chemicals.

Case No.:98/24/87- " |Party Namc:ALUPLAST  [Mcct No/Datc:3/87- Status:

ALC1/2018 INDIA PRIVATE LIMITED |ALC1/2020 Deferred
08.07.2020

HQ File RLA Tile Lic.No/Date:3410042270

:01/87/050/00904/AM10/  [:34/24/040/00070/AM 17/ |14.06.2016

Decision : The committce considercd the casc as per agenda and noted that the Mard copy
furnished by the firm. The same has been sent to TEC (SK) for cxamination of the case. The
committee decided to defer the matter. '

Case No.:78/24/87- Party Namc:ARMOR PLAST |Meet No/Date:3/87- Status:
“1ALC1/2018 LD, ‘ALCUZOZO Deferred
i08.07.2020
HQ File RLA File :Lic.No/Date:0710109980
:01/87/050/00884/AM 19/ :07/24/040/00106/AM 17/ 21.06.2016

Decision : The committee considercd the case as per agenda and noted that a DL was issucd to the
firm . However, {irm has not replied the DI Therefore, committee decided that a reminder to firm in
this regard may be issued and deferred the case

Case No.:5/1/87-ALC1/2017 |Party Name:WACKER Meet No/Date:3/87- Status:
METROARK CHEMICALS [ALCH?2020 Deferred
PVT LID 08.07.2020

HQ Filc RLA File Lic.No/Date:0210207478

:01/87/050/00005/AM1 8/ :02/24/040/002 19/ AM LT/ 20.03.2017

Decision ; The committee considered the casc as per agenda and decided to defer the matier for
want of comments of Department of Chemicals and Petro Chemicals. Copy of application has been
sent again to Department of Chemicals and Petro Chemicals by mail on 16.07.2020.

ase No.:44/2/87- Party Name: WACKIER Mcet No/Date:3/87- Status;
ALC1/2017 METROARK CHEMICALS IALC1/2020 Deferred
PVT LTD 108.07.2020
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HQ Filc
:01/87/050/00101/AM 18/

[RILA Vil
02/24/040/00263/AM 17/

Lic.NofDatc:0210207504
29.03.2017

Decision :

‘I'he comunitice considered the case as per agenda and decided to defer the matter for
want of comments of Department of Chemicals and Petro Chemicals. Copy of application has been
seni again to Department of Chemicals and Petro Chemicals by miail on 16.07.2020.

:01/87/050/00876/AM 19/

:52/24/040/00025/AM 18/

06.09.2017

Case Nn.:43/24/87- Parly Name:SUPER MOUNT {Mcet No/Datc:3/87- Status:
ALCL2018 PACK PVT.LTD, ALCI1/2020 Deferred
08.07.2020
HQ File RLA Filc Lic.No/Datc:0710111610
6 1.01/87/050/00849/AM19/ :07/24/040/00039/AM 18/ 16.05.2017
Decision : The committee considered the casc as per agenda and noted that a DL was issued to the
firm . However, firm has not replied the DI Therefore, commitiee decided that a reminder to firm in
this regard may be issucd and deferred the casc.
[ [Case No.:71724/87- Party Name:NITREX Mcet No/Dale:3/87- Status:
ALC1/2018 CHEMICALS INDIA ALCi/2020 Deferred
LIMITED 08.07.2020
1Q File RIA File . Lic.NofDate:52 10042306
7 |:01/87/050/00877/AM 19/ :52/24/040/0001 7/AM 18/ 29.06.2017
Decision : The comumittce considered the casc as per agenda and noted that the reply to D/L
furnished by the firm. The reply has been sent to DPIFT for examination of the case. The commitice
decided to defer the matter,
B Casc No.:70/24/87- Party Name:NTTREX Meet NofDatc:3/87- Status:
ALC1/2018 CHEMICALS INDIA ALC1/2020 Deferred
LIMITED 08.07.2020
g HQ File RIA File Lic.No/Date:5210042363

Decision

: The commitice considered the case as per agenda and noted that the reply to D/L
furnished by the fimi. The reply has been sent to DPITT (by mail) for examination of the casc. The
commitice decided to defer the matter.

:01/87/050/00881/AMI19/

:52/24/040/00042/AM 18/

07.11.2017

Case No.:75/24/87- Party Namc:AAKASH Meet No/Date:3/87- Status:

ALC1/2018 PLASTOPACK PVT.LTD., |ALC1/2020 Deferred
08.07.2020

HQ File RL.A File Lic.NofDate:5210042424

Decision :

‘The committee considered the case as per agenda and decided o defer the matier for
cxamination of the casc by TEC{SK}

Casc No.:129/24/87- Party Name:SUPER Mcct No/Date:3/87- Status:

ALC1/2018 MOUNT PACK PVT.LTD, [ALC1/2020 Deferred
08.07.2020

HQ File RLA File Lic.No/Datc:0710112420

:01/87/050/00935/AM 19/

:07/24/040/00155/AM18/

16.11.2017

Decision :
the firm .

However, firm has not replied the DL

finm in this regard may be issued and deferred the case.

The commitice considered the case as per agenda and noted that a DL was issued 1o
Therefore, committee decided that a reminder to
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B Case No.:197/24/87- Party Name:WACKER Meet No/Date:3/87- Status:
ALC1/2018 METROARK CHEMICALS [ALC1/2020 Deferred
PVT LID i08.07.2020
HQ File RLA File Lic.No/Date:0210208055
1 :01/87/050/01003/AM 19/ :02/24/040/00145/AM 1 8/ 15.12.2017
Decision : The committee considered the casc as per agenda and decided to defer the matter for
want of comments of Department of Chemicals and Petro Chemicals. Copy of application has been
scnt again to Department of Chemicals and Petro Chemicals by mail on 16.07.2020.
[ [Case No.:198/24/87- Party Namc:WACKER Mccet No/Date:3/87- Status:
ALCI/2018 METROARK CHEMICALS |ALC1/2020 Deferred
PVTLTD |08.07.2020
HQ File RLA File Lic.No/Datc:0210208052
121:01/87/050/01004/AM19/ :02/24/040/00144/AM18/ 15.12.2017
Decision : The committee considered the casc as per agenda and decided to defer the matter for
want of comments of Department of Chemicals and Petro Chemicals. Copy of application has been
scnt again to Department of Chemicals and Petro Chemicals by mail on 16.07.2020. t
~ [Case No.:199/24/87- Party Namc: WACKER Mcct No/Datc:3/87-  [Status:
ALCI/2018 METROARK CHEMICALS [ALCI1/2020 Deferred
PVT LTD 08.07.2020
| HQ File RLA File B Lic.No/Datc:0210208056
3 :01/87/050/01005/AM19/ :02/24/040/00146/AM 18/ 15.12.2017
Decision : The commitice considered the case as per agenda and decided to defer the matter for
want of comments of Department of Chemicals and Petro Chemicals. Copy of application has been
sent again to Department of Chemicals and Petro Chemicals by mail on 16.07.2020.
[ [Case No.:3/8/87-A1.C1/2018 {Party Namc:WACKER IMcct No/Date:3/87- Status:
MITROARK CHEMICALS |ALC1/2020 Deferred
PV LI 08.07.2020 _
HOQ Filc o RLA Tilc o Lic.No/Date:0210208362
141.01/87/050/00124/AM 19/ :02/24/040/00003/AM 19/ 25.04.2018
Decision : The committee considered the case as per agenda and decided to defer the matter for
want of comments of Department of Chemicals and Petro Chemicals. Copy of application has been
sent again to Department of Chermnicals and Petro Chemicals by mail on 16.07.2020.
B Case No.:4/8/87-AL.C1/2018 |Party Name: WACKER Mecet No/Date:3/87- Status:
METROARK CHEMICALS (ALC1/2020 Deferred
PVT L'TD 08.07.2020
HQ File RILA File Lic.No/Date:02 10208363
13:01/87/050/00125/AM 19/ :02/24/040/00004/AM19/ 25.04.2018
Decision : The commitice considered the casc as per agenda and decided to defer the matter for
want of comments of Department of Chemicels and Petro Chemicals. Copy of application has been
sent again to Department of Chemicals and Petro Chemicals by mail on 16.07.2020.
- [Case No.:91/24/87- Party Name:ARMOR PLAST [Meet No/Date:3/87-  [Status:
16 ]ALC1/2018 LTD., ALC1/2020 Deferred
108.07.2020
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HQ File
01/87/050/00897/AM19/

RLA File
:07/24/040/00039/AM 19/

iLic. No/Date:0710113270
111.05.2018

DLcnsmn

‘The commitice considered the case as per agenda and noted that a DI was issucd to
the firm . However, firm has not replied the DL Theiefore, committee decided that a reminder o
firm in this regard may be issucd and deferred the case.
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Case No0.:379/24/87- Party Name:ESSEN Mcet No/Date:3/87- Status:

ALC1/2018 SPECIALITY FILMS ALC1/2020 Rejected
PVT.LTD,, {08.07.2020

HQ File RLA File lLic.No/Datc:24 10042426.

01/87/050/01 185/AM 19/ :24/24/040/00005/AM 19/ 123.05.2018

Decision :

£asc.

‘The committee noted that a DL was issued to firm on 24.12.2019 which was followed
by a reminder. However, firm has not replied to the DL Thercfore, commitice decided to reject the

Case No.:10/16/87- Party Name: WACKER Mect No/Date:3/87- Status:

ALC1/2018 METROARK CHEMICALS {ALC1/2020 Deferred
PVT LTD 108.07.2020

[1Q File RLA File [1/ic.No/Datc:0210208607

01/87/050/00307/AMLY/  [:02/24/040/00066/AM19/  |26.07.2018

Decision :

The commitice considered the case as per agenda and decided to defer the matter for
want of comments of Department of Chemicals and Petro Chemicals. Copy of application has been
sent again to Department of Chemicals and Petro Chemicals by mail on 16.07.2020.

Case No.:6/17/87- Party Name: WACKER Mcet No/Date:3/87- Status:

ALC1/2018 MISTROARK CHEMICALS |ALCH/2020 Deferred
PVTLTD 08.07.2020

HQ File RLA File Lic.No/Datc: 0210208650

01/87/050/00398/AM 19/ :02/24/040/00075/AM 1%/ 23.08.2018

Decision :

‘The committce considercd the case as per agenda and decided to defer the matter for
want of comments of Department of Chemicals and Petro Chemicals. Copy of application has been
sent again 10 Dc,partmcnt of Chemicals and Petro Chemicals by mail on 16.07.2020.

20

Mecet No/Date:3/87-

:01/87/050/00980/AM 195/

“[Case No.:174/24/87- Parly Name:SNE [INDIA] Status:
ALC1/2018 PYT. LTD., ALC1/2020 Rejceted
08.07.2020
HQ File RLA File Lic.No/Datc-2610012859
26/24/040/00013/AMIS/  102.11.2018

Decision :

The commitice noted that a DL was issued to firm. However, firm has not replicd to
the DL.. Therefore, committee decided to remind the fim.

21

Case No.:176/24/87- Party Namc:SNF [INDIA] Mecct No/Date:3/87- Status:

ALC1/2018 PVT.LTD,, ALC1/2020 Rejected
08.07.2020

HQ File RLA File Lic.No/Datc:2610012863

:01/87/050/00982/AM 15/ 26/24/040/00039//\\/[18/’ 02.11.2018

Decision :

The committee noted that & D], was issued to firm. However, firm has net replied to
the DL. Therefore, committee decided to remind the firm.
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Casc No.:192/24/87- Party Name:NITREX !Mcct No/Date:3/87- Status:

ALC1/2018 CHEMICALS INDIA IALC1/2020 Deferred
LIMITED 08.07.2020

HQ File RLA File !I.,ic,No/Dalc:SZI0042860 -

:01/87/050/00998/AM 19/ :52/24/040/00067/AM 19/ [17.12.2018

Decision : The committee considered the casc as per agenda and noted that the reply to /L
furnished by the firm. The reply has been sent to DPIIT for examination of the case. The committee

decidcd to defer the matter.

[ [Case No.:212/24/87- Party Name: WACKER IMeet No/Datc:3/87- Status:
Al.C1/2018 METROARK CHI:MICALS lALCl;’202O Deferred
PVT 1.TD |08.07.2020
1 HQ Yile RLA File 1Lic.N0ﬂ)atc:0210208899
:01/87/050/01018/AM 19/ :02/24/040/00143/AM1Y 104.01.2019
Decision : The commitice considered the case as per agenda and decided to defer the matter for
want of comments of Department of Chemicals and Petro Chemicals. Copy of application has been
sent again to Department of Chemicals and Petro Chemicals by mail on 16.07.2020.
T Casc No.:386/24/87- Party Namc:SERVEWLELL  [Mect No/Date:3/87- Status;
ALC1/2018 HOUSEHOLD ALC1/2020 Rejected
APPLIANCES 08.07.2020
J4 [HQ File RLA Tile Lic.No/Datc: 2410042622 o
:01/87/050/01192/AM 19/ :24724/C40/00042/AM 19/ 08.61.2019
Decision : The committee noted that a DI was issued to firm on 24.12.2019 which was followed
by a reminder on 08.07.2020. However, firm has not replied to the DL. Therefore, committcc
decided to reject the casc.
[ [Case No.:219/24/87- Party Name: WACKER Meet No/Datc:3/87- Status:
ALC1/2018 METROARK CHEMICALS |ALC1/2020 Deferred
PVT LID 08.07.2020
5 HQ File RILA File Lic.No/Date:0210208917
3 |:01/87/050/0102.5/AM 19/ :02/24/040/001 1 5/AM19/ 10.01.2019
Decision : The commitice considered the casc as per agenda and decided to defer the matter for |
want of comments of Department of Chemicals and Petro Chemicals. Copy of application has been
scnt again to Department of Chemicals and Petro Chemicals by mail on 16.07.2020. |
\
" [Case No.:233/24/87- Party Namc:SML, FILMS Mecet No/Date:3/87- Status:
ALC1/2018 LIMITED ALC1/2020 Approved
08.07.2020
HQ File RILA File Lic.No/Date:5210042934
:01/87/050/01039/AM 19/ :52/24/040/00080/AM L9/ 23.61.2019 ‘
Decision : Based on the examination of the casc of firm by Technical Expert (Consultant {SK}) ‘
a6 [in File No. 01/87/50/1039/AM19, thc Committce decided 10 adopt following norms:-

EXPORT ITEM QUANITY | IMPORT ITEM QUANITY
Polyester Film S00000Kg | Pet Chips 525000Kg - |
{Acrylic Coating Tilm) Primal # 3208 Emulsion 1200Kg

{Acrylic Emulsion Total Solid
44%)
RA may take conscquential action as per Policy / Procedurcs.
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Casc No.:247/24/87- Party Name: WACKER Mecet No/Date:3/87- Status:

ALC1/2018 METROARK CHEMICALS |ALC1/2020 Deferred
PVTLID 08.07.2020

HQ File RLA File Lic.No/Date:0210208942

:01/87/050/01053/AM19/ :02/24/040/00157/AM19/ 29.01.2019

Decision : The committec considered the casc as per agenda and  decided to defer the matter for
want of comments of Department of Chemicals and Petro Chemicals. Copy of application has been
sent again to Department of Chemicals and Petro Chemicals by mail on 16.07.2020.

Casc No.:1/13/87- Party Name:SUNDARAM Meet No/Date:3/87- Status:
ALLC1/2019 INDUSTRIES PRIVATE ALLC1/2020 Deferred |
LIMITED IOS 07.2020
HQ File RLA File [Lic.No/Datc:04 10166263
281 01/8T/0S0/004SS/AM0/  [0424/040/00127/AM2Y/  |14.11.2019
Decision : The committee considered the casc as per agenda and noted that the reply to /L
furnished by the firm. The reply has been sent to DPIIT for examiration of the case. The committee
decided to defer the matter.
' |Case No.:9/13/87- Party Name:PORUS Mect No/Date:3/87- Status:
ALC1/2019 LABORATORIES PVT LTD |ALC1/2020 Rejected
©]08.07.2020
HQ Tile RLA File Lic.No/Date:0910068194
29 01/87/050/00463/AM20/  [:0924/040/00396/AM20/  [18.11.2019
Decision : The commitiee noted that a D1 was issucd to firm on 04.02.2020 which was followed
by a reminder. However, firm has not replied to the DL. Therefore, committee decided to reject the
casc.
" [Case No.:10/13/87- Party Namc:PORUS Mect No/Date:3/87- Status:
ALC1/2019 LABORATORIES PVT LTD {ALCH/2020 Rejected
08.07.2020 7
HQ File RLA File Lic.No/MDate:0910068195
30 1.01/87/050/00464/AM20/ :09/24/040/00426/AM20/  |18.11.2019 _

_iDecision : The committee noted that a 11 was issued to finm on 04.02.2020 which was followed
by a reminder. Howcver, firm has not replied to the DL Therefore, committee decided to reject the
casc.

[ [Case No.:11/13/87- rParly Name:GUIARAT  |Meet No/Date:3/87-  |Status:
ALC1/2019 FLUOROCHEMICALS  [ALC1/2020 Deferred
LIMITED 08.07.2020
HQ File ‘RLA File Lic.No/Date:3410045615
311.01/87/050/00465/AM20/ ‘ :34/24/040/00227/AM20/ |18.11.2019
l)(,(,lsum : Ihc committec considerced the ¢asc as per agcnda and noted that a DI was 1seucd to
the firm . However, firm has not replied the DL Therefore, committee decided that a reminder to
firm in this regard may be issued and deferred the case.
" ICase No.:14/13/87- o Party Namc:SHUBHADA  |Meet No/Date:3/87- Status:
ALC1/2019 POLYMERS PRODUCTS  [ALCI/2020 Deferred
32 (PVTYLID 08.07.2020
[HQ File [RLA File [Lic.No/Date:0310832872 |
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[01/87/050/00468/AM20/  [:03/95/040/00813/AM20/  119.11.2019 |

Decision : The committee considered the éasc as per agenda and noted that the Hard copy
furnished by the firm. The same has been sent to DPIFT for examination of the case. The committee
decided to defer the matter.

Case No.:15/13/87- Party Name:GUJARAT  Mcct No/Date:3/87- Status:

ALC1/2019 FLUOROCHEMICALS = |ALC1/2020 Deferred
ILIMITED 08.07.2020

HQ File RLA Filc Lic.No/Datc:3410045629

-01/87/050/00469/AM20/ |:34/24/040/00231/AM20/ [19.11.2019

Decision : The committce considered the case as per agenda and noted that the reply to D/L
furnished by the firm. The reply to be sent 1o TEC (SK) for examination of the case. The committce
decided to defer the matter.

—

Case No.:16/13/87- Party Namc:EXPANDED  [Mcet No/Date:3/87- Status:

ALC1/2019 POLYMER SYSTEMS  |ALC1/2020 Deferred
[PVT. LTD ! 08.07.2020

HQ File T [RLA File Lic.No/Datc:031083290] 1

01/87/050/00470/AM20/ [:03/94/040/00651/AM20/ [20.11.2019 ,

Decision : The committee considered the case as per agenda and noted that the reply to D/L,
furnished by the firm. The reply to be sent to TEC (IDNM) for examination of the casc. The
committee decided to defer the matter. .

Case No.:1/16/87- Party Name:PARIKIT Mect No/Date:3/87- Status:

ALC1/2019 PACKAGING PRIVATE ALLCH/2020 Deferred
LIMITED 08.07.2020 :

HQ File RLA File Lic.No/Date:0810146824

:01/87/050/00510/AM20/ :08/24/040/00298/AM20/ 20.12.2019

Decision @ The commitice considered the case as per agenda and noted that a DL was issued to
the firm . Howcever, firm has not replied the DL Therefore, committee decided that a reminder to
firm in this regard may be issued and deferred the case.

Casc No.:2/16/87- Party Name:PARIKI Mcet No/Date:3/87- Status:

ALC1/2019 PACKAGING PRIVATE ALC1/2020 Deferred
LIMITED 08.07.2020

HQ File RLA File Lic.No/Datc:0810146825

:01/87/050/0051 1/AM20/ :08/24/040/00297/AM20/ 20.12.2019

Decision : The committee considered the case as per agenda and noted that a DL was issued to
the firm . However, firm has not replied the DL Therefore, commitiee decided that a reminder to
firm in this regard may be issued and deferred the case,

Case No.:3/16/87- Party Namec:PARIKH Meet No/Date:3/87- Status:

ALC1/2019 PACKAGING PRIVATE  |ALC1/2020 Deferred
LIMITED 08.07.2020

HQ File " [RILA File - Lic.No/Dale:0810146826

01/87/050/00512/AM20/  [:08/24/040/00301/AM20/  [20.12.2019

Decision : The comnitice considered the case as per apenda and noted that 2 DL was issued to
the firm . However, [irm has not replied the DL Therefore, committee decided that a reminder to
firm in this regard may be issued and deferred the casc.
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Case No.:4/16/87- Party NamePLASTIC Mot No/Datc:3/87- Status:
ALC1/2019 PRODUCTS ALC1/2020 Rejected
ENGINEERING COMPANY [08.07.2020

HQ File RLA File Lic.No/Datc:0810146828
:01/87/050/00513/AM20/ :08/24/040/00284/AM20/ 23.12.2019

Decision : The committee noted that the hard copy of the application has not been received and
therefore decided to reject the case.

39

Casc No.:10/16/87- Parly Name: PARIKH Meet No/Date:3/87- Status:
ALC1/2019 PACKAGING PRIVATE  IALCI/2020 Deferred
LIMITED 108.67.2020

HQ File RLA File Lic.No/Date:0810146848
:01/87/050/00519/AM20/ :08/24/040/00304/ AM20/ 26.12.2019

Decision : The committee considered the casc as per agenda and noted that a DL was issucd to
the firm . However, firm has not replied the DI Therefore, committee decided that a rcminder to
firm in this regard may be i1ssued and deferred the case.

40

Casc No.:13/16/87- Party Name HUHTAMAKI  |Meet No/Date:3/87- Status:
ALC1/2019 PPL LIMITED ALC1/2020 Rejected
08.07.2020

HQ File - RLA File Lic.No/Date:0310833723 |
01/87/050/00522/AM20/ :03/94/040/00703/AM?20/ 26.12.2019

Decision : The commitiee noted that the hard copy of the application has not been reccived and
therefore decided fo reject the case,

4

Case No.:14/16/87- Party Name:SAMPARKw%Mcct No/Date:3/87-  [Status:
ALC1/2019 INDUSTRIES LTI ALC1/2020 Rejeeted
108.07.2020

HQ File RLA File Lic.No/Date:0510413096
:01/87/050/00523/AM20/ |:05/24/040/00589/AM20/ 126.12.2019

Decision : The committec noted that the hard copy ofthc application has not been received and
therefore decided to reject the casce.

42 .

Case No.:15/16/87- Party Mecet No/Date:3/87- Status:
ALC1/2019 Name:HINDUSTAN ALC2020 Deferred
ADHESIVES LTD 08.07.2020

HQ File RLA File Lic.No/Datc:0510413 100
01/87/050/00524/ AM20/ 05/’23/040/00373//\]\/]20/ 2() 12. 20 9

Deccision : The committee considered the casc as per agcnda and noted that 2a DL was lbbUCd lo
the firm . However, firm has not replicd the DL Therefore, committee decided that a reminder to
firm in this regard may be issucd and deferred the case.

43

Case No.:17/16/87- [f;arly Namc:MALAYA  [Mect No/Mate:3/87- m:!Slalus:w
ALC1/2019 RUB-TECH ALC1/2020 Rejected
INDUSTRILS 08.07.2020 '

HQ File iRI,A File Lic.No/Date: 1010060355
Q1/87/050/00526/AM20/ |: |- 10/24/040/00080/AM20/ 127.12.2019

Decision ; The commitiee noted that DL was issued to firm on 16.01.2020 which was followed by
a reminder on 11.06.2020. However, firm has net replicd to the DL. Therefore, committee decided
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i Ho reject the casc.

:01/87/050/0052 7/ AM20/

:03/95/040/00746/AM20/

27.12.2019

Case No.:18/16/87- Party Name:WELSET Meet No/Date:3/87- Status:
ALC1/2019 PLAST EXTRUSIONS ALC1/2020 Rejected
PVT.LTD. 08.07.2020
14 HQ File RILA File Lic.No/Datc:0310833740

to reject the case.

Decision : The committee noted that DL was issued to firm on 16.01.2020 which was followed by
a reminder on 22.06.2020. However, finn has not replied to the DL. Therefore, committee decided

:01/87/050/0053 1/AM20/

:08/24/040/00299/AM20/

131.12.2019

Case No.:22/16/87- Party Namc:PARIKH Meet No/Date:3/87- Status:
ALC1/2019 PACKAGING PRIVATE  ALC1/2020 Deferred
LIMITED 108.07.2020
4 |HQ File RLA File Lic.No/Datc:08 10146889

Decision : The committee considered the case as per agenda and noted that a DL was issued to
the firm . However, firm has not replicd the DL Therefore, committee decided that a reminder to
firm in this regard may be issued and deferred the casc,

- Case No.:25/16/87- Party Mcet No/Date:3/87-  iStatus:
ALC1/2019 Name: BALKRISHNA ALLC1/2020 Approved
INDUSTRIES LIMITED  |08.07.2020
HQ File RLA File Lic.No/Date:0310833
:01/87/050/00534/AM20/ :03/94/040/00764/AM20/ 857
02.01.2020
Decision Based on the technical comments of DPIIY  furnished in  File
No. 01/87/50/534/AM20, the Committee decided to ratify following norms:-
. v | SF. QTY (in
Export Item | QTY No. Import Iiems Kg)
1. New 100 I | NATURAL RUBBER-SMOKED SHEETS ( RSS) 14.774
Pncumatic kgs " oy e
‘Tyres of 5 NA_IURAL RUBBER-TECHNICALLY 14,513
Rubber, Of a SPECIFIED NATURAIL RUBBIER ( TSNR)

46 | kind used on 3 SYNTHETIC RUBBER:BUTADIENE RUBBER 9.45]
Buses or (BR) :
Lorr_ics T A 4 SYNTHETIC RUBBER:STYRENE BUTADIENE 71130
Radials - RUBBER SBR-1500/1502 )
g}éﬁ"l;‘l‘f SYNTHETIC RUBBER:OIL EXTENDED

. ' 5 STYRENE BUTADIENE RUBBER SBR- 1712/ 1.648
(Total .
. 172371783
Quantity to
be exported 7 CARBON BLACK 26.789
3,000.00 8 | NYLON TYRE CORD FABRIC (DIPPLD) 1872
kes) 9 RUBBERISED TEXTILE FABRIC NYLON 0.095
CHAFER FABRIC (DIPPED) )
. STRANDED WIRE, ROPES AND CABLES 7767
(BRASS COATED STEEL TYRI: CORD) '
WIRE OF IRON OR NON-ALLQOY STELEL OF A
12 | THICKNESS ABOVE 18 SWG BUT UP TO 26 2.726
SWG (BRONZE COATED TYRE BEADWIRE)

13

ey
Y Hie
My SR

Minisiry of Cormma

Ao p lens s

T/ DILIP KUMAR
S 0] SR/ Oy. DGFT
TfETIHd/DGFT
Ryl Gdn‘a & tndustry

G HEE, T ST

Udyc; Bhawsih, Fow Dalht




3 RUBBER CHEMICAL :ANTIOXIDANTS TMQ / 0559
TDQ / 1S : :
14 | RUBBER CHEMICAL :ANTIOXIDANTS 1.105
15 | RUBBER CHEMICAL :ACCELERATOR 0.560
16 | RUBBER CHEMICAL :RIETARDERS 0.111
17 | ZINC OXIDE 1.953
18 | STEARIC ACID 0.775
19 | MICROCRYSTALLINJE PETROLEUM WAX 0.627
RAJZ (Residual Aromatic Extract) OIL OR
SIMILAR PRODUCTS IN. WHICH THE
WEIGHT OF THE AROMATIC
21 | CONSTITUENTS EXCEEDS THAT OF THE 3.528
NON AROMATIC CONSTITUENT, USED AS
PLASTICISERS AND ALSO KNOWN AS
RUBBER PROCESS OIL.
21 | PHENOLIC TACKIFIER RESIN 0.723
24 | INSOLUBLE SULPHUR 0.728
55 | AGEING RESISTANCE CHEMICAL 0173
(PERKALINK-900 / HVA -2) '
27 | AGEING RESISTANCE CHEMICAL (HTS) 0.157
28 | PROCESSING ADDITIVES 0.320
29 | HOMOGENIZING AGENT 0.461
10 | COBALT BORON COMPLEX-COBALT 22.5% 0.042
(MONO BOND) '
31 | MOULD RELEASE PREPARATION (INSIDE 0.190
RELEASE) ]
1, | MOULD RELEASE PREPARATION (OUTSIDE 0,160
RELEASE) '
33 | BLADDERS 0020
34 | ANTITACK RELEASE PREPARATION 0.200
(RUBBER COMPOUND RELEASE) '
TOTAL 01157
o - Sr. QTY
Export [tem | QTY No. Import Iltems . (in Kg)
2. New 100 I | NATURAL RUBBER-SMOKED SHEETS (RSS) | 19.463
. i kos
I;r;‘z:“;fm &8 5 | NATURAL RUBBER-TECHNICALLY 12998
Rubber, Of a SPECIFIED NATURAL RUBBER (TSNR)
Kind used on ;| SYNTHETIC RUBBERBUTADIENE RUBBER 293
Buscs or {BR) '
Lorries : 4 | SYNTHETIC RUBBER:STYRENIE BUTADIENE | 563
Other Bias - RUBBIR SBR-1500/1502 o
Nylon. :
(Total 7 | CARBON BLACK. 24.254
Quantity to 8 | NYLON TYRE CORD FABRIC (DIPPED) 10.520
be exported o | RUBBERISED TEXTILE FABRIC NYLON 0170
19,000.00 CHAFER FABRIC (DIPPED) '
kps) WIRE OF IRON OR NON-ALLOY STEEL OF A
12 | THICKNESS ABOVE 18 SWG BUT UP TO 26 3.821
SWG (BRONZE COATED TYRE BEADWIRE)
13 | RUBBER CHEMICAL :ANTIOXIDANTS TMQ/ 0,590
TDQ / HS '
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RUBBER CHEMICAL (ANTIOXIDANTS

14 0.792
15 | RUBBER CHEMICAL :ACCELERATOR 0.464
16 | RUBBER CHEMICAL :RETARDJRS 0.123
17 | ZINC OXIDE 2.155
18 | STEARIC ACID 1.246
19 | MICROCRYSTALLINE PIETROLEUM WAX 0.674
20 | PRECIPITATED SILICA 0.429
RAE (Residual Aromatic Extract) OIL OR
SIMILAR PRODUCTS IN WHICH THE
WEIGHT OF THE AROMATIC
21 | CONSTITUENTS EXCEEDS THAT QF THE 4212
NON AROMATIC CONSTITUENT, USED AS
PLASTICISERS AND ALSO KNOWN AS
RUBBER PROCESS OIL.
23 | PHENOLIC TACKIFIER RESIN 0.107
24 | INSOLUBLE SULPHUR 0.137
28 | PROCESSING ADDITIVES 0.545
37 | MOULD RELEASIE PREPARATION (INSIDE 0.190
RELEASE) '
4o | MOULD RELEASE PREPARATION (OUTSIDE 0.160
RELEASE) )
33 | BLADDERS 0.020
34 | ANTITACK RELEASE PREPARATION 0.200
(RUBBER COMPQUND RELEASE) '
TOTAL 98.326
. ‘ N 5 QTY
Export Item | QTY No. Import Items (in Kg)
3. New 100 || NATURAL RUBBER-SMOKED SHEETS ( RSS) 4489
P i kgs
.l.‘;‘r’zf:ff‘c &S , | NATURAL RUBBER-TECHNICALLY
Rubber, Ofa SPECIFIED NATURAL RUBBER ( TSNR) 25.352
kind used on ; | SYNTHETIC RUBBER:BUTADIENE RUBBER
agricultural (BR) 3.063
or forestry , | SYNTHETIC RUBBER:STYRENE BUTADIENE
vehicles and RUBBILR SBR-1500/1502 4706
gﬁi‘?“ﬁs*‘(‘; ' SYNTHITIC RUBBER:OIL EXTENDED
('I‘ota_l ylon: 5 | STYRENE BUTADIENE RUBBER SBR- 1712/
. 1723 /1783 8.735
Quantity to
be exported 7 | CARBON BLACK 37111
2,981,000.00 8 | NYLON TYRE CORD FABRIC (DIPPED) 6.878
kgs) o | RUBBERISED TEXTILL FABRIC NYLON
CHAFER FABRIC (DIPPED) 0.100
WIRE OF IRON OR NON-ALLOY STEEL OF A
12 | THICKNESS ABOVE 18 SWG BUT UP T0 26
SWG (BRONZE COATED TYRI BEADWIRJ) 3.367
{3 | RUBBER CHEMICAL :ANTIOXIDANTS TMQ/
TDQ/ 1S 0.494
14 | RUBBER CHEMICAL :ANTIOXIDANTS 0.917
15 | RUBBER CHEMICAL :ACCELERATOR 0.494
16 | RUBBER CHEMICAL :RETARDERS 0.097
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17 | ZINC OXIDE 1.810
18 | STEARIC ACID | 084
19 | MICROCRYSTALLINE PETROLEUM WAX 0.836
20 | PRECIPITATED SILICA 0.002
RAE (Residual Aromatic Extract) OIL OR
SIMILAR PRODUCTS IN WHICH THE
WEIGHT OF THE AROMATIC
21 | CONSTTTUENTS EXCEEDS THAT OF THE
NON AROMATIC CONSTITUENT, USED AS
PLASTICISERS AND ALSO KNOWN AS
RUBBER PROCESS OIL. 4312
23 | PHENOLIC TACKIFIER RESIN 0.199
24 | INSOLUBLE SULPHUR 0161
28 | PROCESSING ADDITIVES 0.568
29 | HOMOGENIZING AGENT 0.001
31 | MOULD RELEASE PRIEPARATION (INSIDE
RELEASE) 0.190
35 | MOULD RELEASE PREPARATION (OUTSIDLE
RELEASIE) 0.160
33 | BLADDERS 0.020
14 | ANTITACK RELEASE PREPARATION
(RUBBER COMPOUND RELEASE) 0.200
TOTAL 95.286
. o | Sr. QTY
Export Item | QTY No. Import Items (in Kg)
4. New 100 | | NATURAL RUBBER-SMOKED SHEETS { RSS) 9 740
p i ke
.I.‘;f;‘?g‘f‘c 8 NATURAL RUBBER-TECHNICALLY
Rubber, OF a 5 | SPECIFIED NATURAL RUBBER ( TSNR) 17.339
Kind used on SYNTEETIC RUBBERBUTADIENE RUBBER
agricultural 3 | (BR) 11.926
or forestry SYNTHETIC RUBBER:STYRENE BUTADIENE
vchlc!es and 4 RUBBIR SBR-1500/1502 10.158
machines, B+ SYNTRETIC RUBBER-OIL EXTENDED
\f‘ o Zm d STYRINE BUTADIENE RUBBER SBR- 1712/
e 5 | 172371783 1.466
Polyester,
Polyester. 7 | CARBON BLACK 29.518
(Total g | NYLON TYRE CORD FABRIC (DIPPED) 2 054
Quantity to - i T ,
be cxported RUBBERISED TEXTILE FABRIC NYLON
2.368,000.00 9 | CHAFER FABRIC (DIPPED) 0.052
kgs) 10 | POLYESTER TYRE CORD FABRIC (DIPPED) 3,009
WIRE OF IRON OR NON-ALLOY STEEL OF A
THICKNESS ABOVI 18 SWG BUT UP TO 26
12 | SWG (BRONZIE COATED TYRE BEADWIRE) 2.872
RUBBER CHEMICAL :ANTIOXIDANTS TMQ /
13 | ITDQ/HS 0.474
14 | RUBBER CHEMICAL :ANTIOXIDANTS 1352
15 | RUBBER CHEMICAL :ACCELERATOR 0.685
16 | RUBBER CHIEMICAL :RETARDERS 0.130
17 | ZINC OXIDE 1.808
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[ 18 | STEARIC ACID 0.886
: 19 | MICROCRYSTALLINE PETROLEUM WAX 0.882
y RAL: (Residual Aromatic Extract) OIL OR
SIMILAR PRODUCTS IN WHICH THE
WEIGHT OF THE AROMATIC
CONSTITUENTS EXCEEDS THAT OF THE
NON AROMATIC CONSTITUENT, USED AS
PLASTICISERS AND ALSO KNOWN AS
i 21 | RUBBIJR PROCESS OI1.. 4.090
73 | PHENOLIC TACKIFIER RESIN 0.636
; 24 | INSOLUBLE SULPHUR 0.292
L 28 | PROCESSING ADDITIVIS 0.514
29 | HOMOGENIZING AGENT 0.443
MOULD RELEASE PREPARATION (INSIDE
| 31 | RELEASE) 0.190
! MOULD RELIEASE PREPARATION (OUTSIDE
' 32 | RELIASE) 0.160
331 | BLADDERS 0.020
! ANTITACK RELEASE PREPARATION
! 34 | (RUBBER COMPOUND RELIASE) 0.200
% TOTAL 100.899
| o | SE , QTY (in
% Export Item | QTY No. Import Items Kg)
| 5 New 100 | | NATURAL RUBBER-SMOKED SHEETS ( RSS) 2251
i Pneumatic ks — T -
| Tyres of NATURAL RUBBER-TECHNICALLY
| Rubber Ofa > | SPECIFIED NATURAL RUBBER ( TSNR) 14.884
kind used on SYNTHITIC RUBBER:BUTADIENE RUBBER
agricultural 3 | (BR) 9.955
| or forestry SYNTHETIC RUBBER:STYRIENE BUTADIENE
i vchlc!es and 4 RUBBER SBR-1500/1502 8223
Eaf;‘é“;;éc' SYNTHETIC RUBBER:OIL EXTENDED
S éc] Belt STYRENE BUTADIENE RUBBER SBR- 1712/
| (Total ' 5 172371783 1,193
}
: Quantity to 7 CARBON BLACK 26.734
i
; be exported g | NYLONTYRE CORD FABRIC (DIPPED) 4185
| 481,000.00 -
| kps) RUBBERISED TEXTILE FABRIC NYLON
: g | CHAFER FABRIC (DIPPED) 0.041
: STRANDIJD WIRI, ROPES AND CABLES
t1 | (BRASS COATED STEEL TYRE CORD) 7.942
i WIRE OF IRON OR NON-ALLQY STEEL OF A
; THICKNESS ABOVE 18 SWG BUT UP TO 26
| 12 | SWG (BRONZE COATED TYRE BEADWIRE) 3.248
} RUBBER CHEMICAL :ANTIOXIDANTS TMQ /
i 13 | TDQ/HS 0.443
’ 14 | RUBBER CHEMICAL :ANTIOXIDANTS 1.249
15 | RUBBER CHEMICAL :ACCELERATOR 0.605
j 16 | RUBBER CHEMICAL :RETARDIRS 0111
: 17_| ZINC OXIDE 1.839
18 | STEARIC ACID 0.771
5 19 | MICROCRYSTALLINI: PETROLEUM WAX 0.751

17
[ T |

ey wv{rjﬂ (Fo1i Nt VUMAR
&Y AR/Dy, DEFT

T TR TS/ DGET

o ey

LELGE

Mh‘n::.ry of Cemnares £ hduatry .

T,

Y RS

Udyc‘, Bhdwan N Diaifd



RAE (Residual Aromatic Extract) QIL OR
SIMILAR PRODUCTS IN WHICH THE
WEIGHT OF THE AROMATIC
CONSTITUENTS EXCEEDS THAT OF THE
NON AROMATIC CONSTITUENT, USED AS
PLASTICISERS AND ALSO KNOWN AS
21 | RUBBER PROCESS OIL. 3.551
27 | PHENOLIC TACKIFIER RESIN 0728
24 | INSOLUBLE SULPHUR 0.569
AGEING RIESISTANCE CHEMICAL
26 | (PERKALINK-900/ HVA -2) 0.135
27 | AGEING RESISTANCE CHEMICAL (HTS) 0.123
28 | PROCESSING ADDITIVES 0448
29 | HOMOGENIZING AGENT 0.561
COBALT BORON COMPLEX-COBALT 22.5%
30 | (MONO BOND) 0.032
MOULD RELEASE PREPARATION (INSIDI
31 | RELEASL) 0.190
35 | MOULD RELEASE PREPARATION (OUTSIDE
RELEASI) 0.160
33 | BLADDERS 0.020
34 | ANTITACK RELEASE PREPARATION
(RUBBER COMPOUND RELEASE) 0.200
TOTAL 101.142
. o | Sr. ‘ QTY
Export Item | QTY No. Import Items (n Kg)
6. Now 100 1 | NATURAL RUBBER-SMOKJD SHEETS ( RSS) 29 348
,‘;‘;ﬁ;‘;";ﬁ“’ kgs 2 | NATURAL RUBBER-TECHNICALLY
Rubber, Of a SPLCIFIED NATURAL RUBBER ( TSNR) 10,024
kind used on 3 | SYNTHETIC RUBBER:BUTADIENE RUBBER
agricultural (BR) 2586
or forestry 4 | SYNTHETIC RUBBER:STYRINE BUTADIENE
vehicles and RUBBER SBR-1500/1502 2 541
machines, 1D. - - = -
Radinle - Al 6 | HALO BUTYL RUBBER - CHLORO BUTYL
acdials - RUBBER (CIIR) / BROMO BUTYL RUBBER
Steel. (Total
Ouantity fo (BUR) 1.425
be cxported CARBON BLACK 24,504
4,000.00 RUBBERISED TEXTILE FABRIC NYLON
kas CHAFER FABRIC (DIPPED) 0.036
2s)
11 | STRANDED WIRE, ROPES ANID CABLES
(BRASS COATED STEEL TYRE CORD) 16.002
12 | "WIRE OF IRON OR NON-ALLOY STEEL OF A
THICKNESS ABOVE 18 SWG BUT UP TO 26
SWG (BRONZE COATED TYRJ BEADWIRE) 5.025
13 | RUBBER CHEMICAL :ANTIOXIDANTS TMQ /
TDQ / HS 0.467
14 | RUBBER CHEMICAL :ANTIOXIDANTS | 178
15 | RUBBER CHEMICAL :ACCELERATOR 0.477
16 | RUBBER CHEMICAL :RETARDERS 0.049
17 | ZINC OXIDE 2 097
18 | STEARIC ACID 0.547
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19 | MICROCRYSTALLINE PETROLEUM WAX 0.551
21 | RAE (Residual Aromatic Extract) OIL OR
SIMILAR PRODUCTS IN WHICH THE
WEIGHT OF THE AROMATIC
CONSTITUENTS EXCEEDS THAT OF THE
NON AROMATIC CONSTITUENT, USED AS
PLASTICISERS AND ALSO KNOWN AS
RUBBER PROCLSS OIL. 1.664
72 | PETROLEUM TACKIFIER RESIN 0.045
23 | PHENOLIC TACKIFIER RESIN 1 097
24 | INSOLUBLE SULPHUR 0.926
26 | AGEING RESISTANCE CHEMICAL
(PERKALINK-900 / HVA -2) 0.645
27 | AGEING RIESISTANCE CHEMICAL (HTS) 0.453
28 | PROCESSING ADDITIVES 0.197
29 | HOMOGENIZING AGENT 0936
30 | COBALT BORON COMPLEX-COBALT 22.5%
(MONO BOND) 0.122
31 | MOULD RELEASE PREPARATION (INSIDE
RELEASI) 0.190
32 | MOULD RELEASE PREPARATION (QUTSIDE ‘
RELEASE) 0.160
33 | BLADDERS 0.020
34 | ANTITACK RELEASE PREPARATION
(RUBBER COMPOUND RELEASE) 0.200
TOTAL 101.512
e | sr , QTY
Export Item | QTY No. Import [tems (in Kg)
7 New 100 1| NATURAL RUBBER-SMOKED SHEETS ( RSS) 13.795
};‘;:‘CT’;PC Kgs 7 | NATURAL RUBBER-TECHNICALLY 21,909
Ribhes, OFa SPECIFIED NATURAL RUBBER ( TSNR)
Kind used on 3 | SYNTHETIC RUBBER:BUTADIENE RUBBER 3.081
construction, (BR)
mining or 4 | SYNTHETIC RUBBER:STYRENE BUTADIENE 9.005
industrial RUBBER SBR-1500/1502
S‘;ﬁi‘;gfau d 5 | SYNTHETIC RUBBER:OIL EXTENDED 1.043
) STYRENE BUTADIENE RUBBER SBR- 1712/
machines, A. .
Nylon 1723 /1783 _
Nolon and 6 | HALO BUTYL RUBBER - CHLORO BUTYL 0248
Ay : RUBBER (CIIR} / BROMO BUTYL RUBBER
ramide. (BIIR)
(Total
Quantity (o 7 | CARBON BLACK 26.705
be exported pr— ; m
NYL TCORD F2 DIPPE .
191500000 8 LON TYRIZ CORD FABRIC (DIPPED) 7.990
kgs)
5 | RUBBERISED TEXTILE FABRIC NYLON 0.081
CHAFER FABRIC (DIPPED)
10 | POLYESTER TYRE CORD FABRIC (DIPPED) 0.045
72 | WIRE OF IRON OR NON-ALLOY STEEL OF A 2.971
THICKNESS ABOVE 18 SWG BUT UP TO 26
SWG (BRONZE COATED TYRE BEADWIRE) ‘
3 | RUBBER CHEMICAL ‘ANTIOXIDANTS TMQ / 0.702

TDQ /HS
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14 [ RUBBER CHEMICAL :ANTIOXIDANTS 0.904
15 | RUBBLER CHEMICAL :ACCELERATOR 0.551
16 | RUBBIR CHEMICAL :RETARDERS 0.109
17 | ZINC OXIDE 1.919
18 | STEARIC ACID 1118
19 | MICROCRYSTALLINE PETROLEUM WAX 0.804
20 | PRIECIPITATED SILICA 0.139
21 | RAE (Residual Aromatic Extract) OIL OR 3.730
SIMILAR PRODUCTS IN WHICH THE
WEIGHT OF THE AROMATIC
CONSTITUENTS EXCEEDS THAT OF THE
NON AROMATIC CONSTITUENT, USED AS
PLASTICISIRS AND ALSO KNOWN AS
RUBBER PROCESS OIL.
22 | PETROLEUM TACKIFIER RESIN 0.025
23 | PHENOLIC TACKIFIER RESIN 0.524
24 | INSOLUBLE SULPHUR 0.121
25 | SILANE COUPLING AGENT 0.007
26 | AGEING RESISTANCE CHEMICAL 0.004
(PERKALINK-900 / HVA -2)
28 | PROCESSING ADDITIVES 0.48]
29 | HOMOGENIZING AGENT 0.050
31 | MOULD RELEASE PREPARATION (INSIDE 0.190
RELEASE) '
32 | MOULD RELEASE PREPARATION (OUTSIDE 0.160
RELEASE) :
33 | BLADDERS 0.020
34 | ANTITACK RELEASE PREPARATION 0.200
(RUBBER COMPOUND RELEASE)
' TOTAL 98.631
. . Sr. QTY
Export Item | QTY No. Import Items (in Kg)
8. New 100 | NATURAL RUBBER-SMOKED SHEETS (RSS) | 19.086
I;;‘fg:’(:‘f“c ks 7 | NATURAL RUBBER TECHNICALLY 11.462
ICIFIED NATURAL R ( TSNR
Rubber, OF a SPICIFIED NATURAL RUBBER ( TSNR)
kind used on 3 | SYNTHETIC RUBBER:BUTADIENE RUBBER 3.012
construction, (BR)
mining or 4 | SYNTHETIC RUBBER:STYRENE BUTADIENE | 12.483
industrial RUBBIR SBR-1500/1502
haEfi];“g iy 6 | HALO BUTYL RUBBER - CHLORO BUTYL 1.799
venieles a RUBBER (CIIR) / BROMO BUTYL RUBBER
machines, B. .
Radials - All (BIIR)
. CARBON BLACK 23.963
Steel. (Total
Quantity 10 NYLON TYRE CORD FABRIC (DIPPED) 0.010
be exported — - . - -
777.000.00 11 | STRANDED WIRE, ROPES AND CABLIS 10.953
kes) (BRASS COATED STEEL TYRJ; CORD)
[2 | WIRE OF IRON OR NON-ALLOY STEEL OF A 2421

THICKNESS ABOVE 18 SWG BUT UP TO 26

SWG (BRONZE COATED TYRI BEADWIRE)

AAD s e
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13 | RUBBER CHEMICAL :ANTIOXIDANTS TMQ / 0,448
TDQ / HS
14 | RUBBER CHEMICAL :ANTIOXIDANTS 1.38]
15 | RUBBER CHEMICAL :ACCELERATOR 0.746
16 | RUBBER CHEMICAL :RETARDERS 0.022
17 | ZINC OXIDE 2.408
18 | STEARIC ACID 0.368
19 | MICROCRYSTALLINE PETROLEUM WAX 0.683
20 | PRECIPITATED SILICA 2.128
21 | RAE (Residual Aromatic Extract) Ol3 OR 1.461
SIMILAR PRODUCTS IN WHICH THE
WEIGHT OF THIE AROMATIC
CONSTITUENTS EXCEEDS THAT OF THE
NON AROMATIC CONSTITUENT, USED AS
PLASTICISERS AND ALSO KNOWN AS
RUBBER PROCESS OIL.
22 | PETROLEUM TACKIFIER RESIN 0.564
23" | PHENOLIC TACKIFIER RESIN 0.733
24 | INSOLUBLE SULPHUR 0.695
25 | SILANE COUPLING AGENT 0.357
26 | AGEING RESISTANCE CHEMICAL 0.766
(PERKALINK-900 / HVA -2)
27 | AGEING RESISTANCE CHEMICAL (H18S) 0.299
28 | PROCESSING ADDITIVES 0.370
29 | HOMOGENIZING AGENT 1.405
30 | COBALT BORON COMPLEX-COBALT 22.5% 0.076
(MONO BOND}
31 | MOULD RELEASE PREPARATION (INSIDE 0.190
RELEASI)
32 | MOULD RELEASE PREPARATION (QUTSIDE 0.160
RELEASI)
13 | BLADDERS 0.020
34 | ANTITACK RELEASE PREPARATION 0.200
(RUBBER COMPOUND RELEASI)
TOTAL 100.669
. . Sr. , QTY
Export Item | QTY No. Import Ttems (in Kg)
9. New 100 1 | 'NATURAL RUBBER-SMOKED SHEETS ( RSS) 9.923
};“"“;“;PC kes 2 | NATURAL RUBBER-TECHNICALLY 17.453
yre TOTRTE T A T B
Rubbes, Of a SPECIFIED NATURAL RUBBER ( TSNR) -
Kind used on 3 | SYNTHETIC RUBBER:BUTADIENE RUBBLER 10307
construction, (BR)
mining or 4 | SYNTHETIC RUBBER:STYRENE BUTADIENE 10.875
industrial RUBRER SBR-1500/1502
ha;.‘“l‘“g ’ 5 | SYNTHETIC RUBBER:OIL EXTENDED 1.442
veheles an STYRENE BUTADIENE RUBBER SBR- 1712/
machincs, C.
Radinls 1723 /1783
) CARBON BLACK 29.248
Nylon and
Polycster. NYLON TYRE CORD FABRIC (DIPPED) 3.495
A 7 1t pro
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(Total 9 | RUBBERISED TEXTILE FABRIC NYLON 0.051
Quantity to CHAFER FABRIC (DIPPED)
2‘13 ‘(’)’5%"6%‘“* 10 | POLYESTER TYRIE CORD FABRIC (DIPPED) 2.938
kes) 12 | WIRE OF IRON OR NON-ALLOY STEEL OF A 2.983
THICKNESS ABOVE 18 SWG BUT UP TO 26
SWG (BRONZJ: COATED TYRE BEADWIRE)
3 | RUBBER CHEMICAL :ANTIOXIDANTS TMQ / 0.482
TDQ / HS
14 | RUBBER CHEMICAL :ANTIOXIDANTS 1207
15 | RUBBER CHEMICAL :ACCELERATOR 0.632
16 | RUBBER CHEMICAL RI*TARDERS 0.126
17 | ZINC OXIDE 1772
18 | STEARIC ACID 0.876
19 | MICROCRYSTALLINE PETROLEUM WAX 0.828
21 | RAE (Residual Aromatic Extract) OIL OR 4,124
SIMILAR PRODUCTS IN WHICH THE
WEIGHT OF THE AROMATIC
CONSTITUENTS EXCEEDS THAT OF THE
NON AROMATIC CONSTITUENT, USED AS
PLASTICISERS AND ALSO KNOWN AS
RUBRER PROCESS OIL.
23" | PHENOLIC TACKIFIER RESIN 0.569
24 | INSOLUBLE SULPHUR 0.240
28 | PROCLSSING ADDITIVES 0.463
29 | HOMOGENIZING AGENT 0.303
31 | MOULD RELEASE PREPARATION (INSIDE 0.190
RELEASE)
32 | MOULD RELEASE PREPARATION (OUTSIDE 0.160
RELEASE)
33 | BLADDERS 0.020
34 | ANTITACK RELEASE PREPARATION 0.200
(RUBBER COMPOUND RELEASE)
TOTAL 100.907
. s | ST Q1Y
Export Item | QTY No. Import Items (inKg)
10. New 100 I | ' NATURAL RUBBER-SMOKED SHEETS ( RSS) 16.795
E‘;ﬁg:l:f“c kes 2 | NATURAL RUBBER-TECHNICALLY 14216
PECIFIED NATURAL RUBBER ( TSNR
Rabber, Of a SPECIFIED NATUI 41 RURBER ( TSNR)
kind used on 3 SYNTHETIC RUBBER:BUTADIENE RUBBER 1,786
coastruction, (BR)
mining or 4 | 'SYNTHETIC RUBBER-STYRENE BUTADIENE | 12,403
industrial RUBBER SBR-1500/1502
haﬁi‘;sga ‘ 5 | SYNTHETIC RUBBER:OIL EXTENDED 0.886
VERICICs an STYRENE BUTADIENE RUBBER SBR- 1712/
machines, 1.
Nylon and 1723 / 1783
Stoel Bolt 6 | HALO BUTYL RUBBER - CHLORO BUTYL 0.220
E,I‘mal : RUBBER (CHR) / BROMO BUTYL RUBBER
Quantity o (BIIR)
7 | CARBONBLACK 27.354

be exported
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85,000.00 § | NYLON TYRE CORD FABRIC (DIPPED) 4.039
kgs) ’
9 | RUBBERISED TEXTILE FABRIC NYLON 0.058
CHATTR VABRIC (DIPPED)
11 | STRANDED WIRL, ROPES AND CABLLES 5.55]
(BRASS COATED STEEL TYRE CORD)
12 | WIRE OF IRON OR NON-ALLOY STEEL OF A 2.665
THICKNESS ABOVE 18 SWG BUT UP TO 26
SWG (BRONZE COATED TYRE BEADWIRE)
3 | RUBRBER CHEMICAL :ANTIOXIDANTS TMQ / 0.657
TDQ / HS
14 | RUBBER CIHEMICAL :ANTIOXIDANTS 1.057
15 | RUBBER CHEMICAL :ACCELERATOR 0.566
16 | RUBBER CHEMICAL :RETARDERS 0.096
17 | ZINC OXIDE 1.873
18 | STEARIC ACID 0.865
19 | MICROCRYSTALLINE PETROLEUM WAX 0.798
20 | PRECIPITATED SILICA 0216
21 | RAL (Residual Aromatic lixtract) OIL OR 3.456
SIMILAR PRODUCTS IN WHICH THE
WEIGHT OF THE AROMATIC
CONSTITUENTS EXCEEDS THA'T OF THE
NON AROMATIC CONSTITUENT, USED AS
PLASTICISERS AND ALSO KNOWN AS
RUBBER PROCESS OIL..
22 | PETROLIEUM TACKIFIER RESIN 0.089
23 | PUENOLIC TACKIFIER RESIN 0.660
24 | INSOLUBLE SULPHUR 0.452
25 | SILANE COUPLING AGENT 0.040
26 | AGEING RESISTANCE CHEMICAL 0.132
(PERKALINK-900 / HVA -2)
27 | AGEING RESISTANCE CHEMICAL (HTS) 0.093
28 | PROCESSING ADDITIVES 0.321
79 | HOMOGENIZING AGENT 0.197
30 | COBALT BORON COMPLEX-COBALT 22.5% 0.024
(MONO BOND)
31 | MOULY RELEASE PREPARATION (INSIDE 0.190
RELEASI)
32 | MOULD RELEASE PREPARATION (QUTSIDE 0.160
RELEASL)
33 | BLADDERS 0.020
34 | ANTITACK RELEASE PREPARATION 0.200
(RUBBER COMPOUNID RELEASE)
TOTAL 101.135
. o | ST ‘ QTY
Export Item | QTY No. Import Items (in Kg)
11. New 100 | NATURAL RUBBER-SMOKED SHEETS ( RSS) 4.344
?:,“C“m‘”’f“" Kgs 2 | NATURAL RUBBER-TECHNICALLY 26.423
Rﬁz’;c‘r’ SPECIFIED NATURAL RUBBER ( TSNR)
Other, A, 3 | SYNTHETIC RUBBER:BUTADIENE RUBBLER 4367

(BR)
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Bias - Nylon, 4 | SYNTHETIC RUBBER:STYRENE BUTADIENE 1.808
Nylon and RUBBER SBR-1500/1502
Aramide. — = me—— -
(Total 5 | SYNTHETIC RUBBER:OIL EXTENDED 7.686
Quantity to STYRENE BUTADIENE RUBBER SBR- 1712/
be exported 1723.'[ 1783
146,000.00 7 | CARBON BLACK 26.478
kgs) 8 | NYLON TYRE CORD FABRIC (DIPPED) 5.970
9 | RUBBERISED TEXTILE FABRIC NYLON 0.059
CHAFER FABRIC (DIPPED)
12 | WIRE OF IRON OR NON-ALLOY STEEL OF A 2.620
THICKNESS ABOVE 18 SWG BUT UP TO 26
SWG (BRONZE COATED TYRJE BEADWIRE) :
13 | RUBBER CHEMICAL :ANTIOXIDANTS TMQ / 0.513
TDQ / HS
14 | RUBBER CHEMICAL :ANTIOXIDANTS 0.923
15 | RUBBER CHEMICAL :ACCELERATOR 0.460
16 | RUBBER CHEMICAL :RETARDERS 0.087
17 | ZINC OXIDE 2174
18 | STEARIC ACID 1.205
19 | MICROCRYSTALLINI: PETROLEUM WAX 0.80!
20 | PRECIPITATED SILICA 0.474
21 | RAE (Residual Aromaltic Extract) OTL OR 3.783
SIMILLAR PRODUCTS IN WHICH THE
WEIGHT OF THE AROMATIC
CONSTITUENTS 1EXCEEDS THAT OF THE
NON AROMATIC CONSTITUENT, USED AS
PLASTICISERS AND ALSQ KNOWN AS
RUBBER PROCESS OIL.
73 | PHIENOLIC TACKIFIER RESIN 0.194
24 | INSOLUBLE SULPHUR 0.097
28 | PROCIESSING ADDITIVES 0.702
29 | HOMOGENIZING AGENT 0.001
31 | MOULD REILEASE PREPARATION (INSIDE 0.190
RELEASI)
32 | MOULD RELEAS) PREPARATION (QUTSIDE 0.160
RELEASL) :
33 | BLADDERS 0.020
34 | ANTITACK RELEASE PREPARATION 0.200
(RUBBER COMPOUND RELEASE)
TOTAL 94.779
i < | S . , QTY
Export Item | QTY No. Import [tems (in Kg)
12. New 160 1 | NATURAL RUBBER-SMOKED SHEETS ( RSS) 10.417
,]I"“Cumalf“’ kes 7 | NATURAL RUBBER-TECHNICALLY 18.812
Ri%“gc‘r’ SPECIFIED NATURAL RUBBER ( TSNR)
Other, 1. 3 | SYNTHETIC RUBBER:BUTADIENE RUBBER 9.124
Radials - (BR)
Nylon and 4 | SYNTHETIC RUBBER:STYRENE BUTADIENE 6.007
Polycster. RUBBER SBR-1500/1502
(Total S | SYNTHETIC RUBBER:OIL EXTENDED 4460
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STYRENE BUTADIENE RUBBER SBR- 1712/

Quantity to
be exported 1723 /1783
4,000.00 CARBON BLACK 26.787
kes) NYLON TYRE CORD FABRIC (DIPPED) 3126
9 | RUBBERISED TEXTILE FABRIC NYLON 0.087
CHAFER FABRIC (DIPPED)
11 | STRANDED WIRE, ROPES AND CABLES 6.097
(BRASS COATTED STEEL TYRE CORD)
12 1 WIRE OF IRON OR NON-ALLOY STEEL OF A 2.447
THICKNESS ABOVIE 18 SWG BUT UP TO 26
SWG (BRONZLE COATED TYRE BEADWIRE)
13 | RUBBER CHEMICAL :ANTIOXIDANTS TMQ / 0.418
TDQ/HS
14 | RUBBER CHEMICAL :ANTIOXIDANTS 1.229
15 | RUBBER CHEMICAL :ACCELERATOR 0.592
16 | RUBBER CHEMICAIL :RETARDERS 0.108
17 | ZINC OXIDE 1.910
18 | STEARIC ACID 0.844
19 | MICROCRYSTALLINE PETROLEUM WAX 0.761
20 | PRECIPITATED SILICA 0.852
21 | RAE {Residual Aromatic Iixtract) OIL OR 3.881
SIMILAR PRODUCTS IN WHICH THIZ
WEIGHT OF THE AROMATIC
CONSTITUENTS EXCEEDS THAT OF THIZ
NON AROMATIC CONSTITUENT, USLED AS
PLASTICISERS AND ALSO KNOWN AS
RUBBER PROCESS OiL.
23 | PHENOLIC TACKIFIER RESIN 0.532
24 | INSOLUBLE SULPHUR 0.475
26 | AGEING RESISTANCE CHEMICAL 0.108
{(PERKALINK-300/ HVA -2)
27 | AGEING RESISTANCE CHEMICAL (HTS) 0.098
28 | PROCIESSING ADDITIVES 0.523
29 | HOMOGENIZING AGENT 0.433
30 | COBALT BORON COMPLEX-COBALT 22.5% 0.026
(MONO BOND)
31 | MOULD RELEASE PREPARATION (INSIDIE 0.190
RELEASE)
32 | MOULD RELEASE PREPARATION (OUTSIDE 0.160
RELEASE)
33 1 BLADDERS 0.020
34 | ANTITACK RELEASE PREPARATION 0.200
(RUBBER COMPOUND RELEASE)
TOTAL 100.724
“ - Sr. ‘ QTY
Export 'Itcm QTY No. Import Items (in Kg)
13. Solid 100 2 | NATURAL RUBBER-TECHNICALLY 50.235
Rubber kps SPECIFIED NATURAL RUBBER ( TSNR)
Tyres for 3 | SYNTHETIC RUBBER:BUTADIENY RUBBER 5.016
Motor (BR)
Vehicles. 4 | SYNTHETIC RUBBER:STYRENE BUTADIENE 0.243
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“(Total RUBBLER SBR-1500/1502
bQ”a““W “:i 5 | SYNTHETIC RUBBER:OIL EXTENDED 0.707
< exporte STYRENE BUTADIENE RUBBER SBR- 1712/
131,000.00 '
iy 1723/ 1783
gs) 7 | CARBON BLACK 31.630
12 | WIRE OF IRON OR NON-ALLOY STEEL OF A 1.264
THICKNESS ABOVE 18 SWG BUT UP TO 26
SWG (BRONZJ: COATED TYRJ BEADWIRE)
13 | RUBBER CHEMICAL :ANTIOXIDANTS TMQ / 0.528
TDQ / 1S
14 | RUBBER CHEMICAL :ANTIOXIDANTS 0.890
15 | RUBBER CHEMICAL :ACCELERATOR 0.879
16 | RUBBER CHEMICAL ‘RETARDERS 0.170
17 | ZINC OXIDE 2.806
18 | STEARIC ACID 1.091
19 | MICROCRYSTALLINE PETROLEUM WAX 0.026
20 | PRECIPITATED SILICA 0.954
21 | RAT (Residual Aromatic Extract) OIL OR 1.510
SIMILAR PRODUCTS IN WHICH THE
WEIGHT OF THE AROMATIC
CONSTITUENTS EXCEEDS THA'T OF THE
NON AROMATIC CONSTITUENT, USED AS
PLASTICISERS AND ALSO KNOWN AS
RUBBIER PROCESS OIL.
22 | PETROLEUM TACKIFIER RESIN 0.034
23 | PHENOLIC TACKIFIER RESIN 0.350
24 | INSOLUBLE SULPHUR 0.488
29 | HOMOGENIZING AGENT 0.025
TOTAL 98.846
i . Sr. , QTY
Export Item | QTY No. Import Items (in Kg)
14. New 160 |1 NATURAL RUBBR-SMOKED SHEETS ( RSS) 29.48
,I]’,’;‘r’;‘;”:jf‘c kes 5 | NATURAL RUBBER-TECHNICALLY 7.548
2 s TAT B - ‘L
Rubber, Of s SPECIFIED NATURAL RUBBER ( TSNR)
kind used on 3 SYNTHETIC RUBBER:BUTADIENE RUBBER 2.725
Buscs or {(BR)
Lotries : B. 4 SYNTHETIC RUBBER:STYRENE BUTADIENE 4.182
Radials - All RUBBER SBR-1500/1502
SQ‘CCI' t(. lI UF” 6 HALO BUTYL RUBBER - CHLORO BUTYL 1.979
uantity to RUBBER (CHR) / BROMO BUTYL RUBBER
be cxported
16,000.00 (BIIR)
kg;) ' 7 CARBON BLACK 22.568
8 NYLON TYRE CORD FABRIC (DIPPED) 0.032
11 | STRANDED WIRE, ROPES AND CABLES 13.639
(BRASS COATED STEEL TYRE CORD)
13 | RUBBER CHEMICAL :ANTIOXIDANTS TMQ / 0.243
TDQ / HS
14 | RUBRBER CHEMICAL :ANTIOXIDANTS 49

Am/dik /(/’4 e

Frone, TEAY/ DRAP KUMAR
'-ﬁ“sraf iy rare Dy, DGFT

26

Y ﬂua E

%-m T Wﬂﬁ*w—umef—r

= SENT gl

Mlnlmry of ggnrxmr -] & Industry

T WES, Ty Y

Udys3a Bhawan '\auw 3«:1.’hl \




RUBBER CHEMICAL :ACCELERATOR

15 0.645
6 | RUBBER CHEMICAL -RETARDERS 0.04
17 | ZINC OXIDE 2.395
18 | STEARIC ACID 0.445
19 | MICROCRYSTALLINE PETROLEUM WAX 0.509
20 | PRECIPITATED SILICA 2.242
21" | RAE (Residual Aromatic Extract) OIL OR 0.61
SIMILAR PRODUCTS IN WHICH THE
WEIGHT OF THE AROMATIC
CONSTITUENTS EXCEEDS THAT OF THE
NON AROMATIC CONSTITUENT, USED AS
PLASTICISERS AND ALSO KNOWN AS
RUBBER PROCESS OIL.
22 | PETROLEUM TACKIFIER RESIN 0.687
23 | PHENOLIC TACKIFIER RESIN 0.834
24 | INSOLUBLE SULPHUR 1.042
25 | SILANE COUPLING AGENT 0.38
26 | AGEING RESISTANCE CHEMICAL 0.806
(PERKALINK-900 / HVA -2)
27 | AGEING RESISTANCE CHEMICAL (HTS) 0.495
28 | PROCLESSING ADDITIVES 0347
29 | HOMOGENIZING AGENT 1.308
30 | COBALT BORON COMPLEX-COBALT 22.5% 0.133
(MONO BOND) ‘
31 | MOULD RELEASE PREPARATION (INSIDE 0.19
RELEASE)
32 | MOULD RELEASE PRIEPARATION (OUTSIDE 0.16
RELEASE)
33 | BLADDERS 0.02
34 | ANTITACK RELEASE PREPARATION 0.2
(RUBBER COMPOUND RELEASE)
TOTAL 97374

Note Value CAP: Rubber Chemicals & misc. chemicals may be allowed as per general
note of the Hand Book of Procedure, Vol. I1. for all export items.

i_‘RA may take consequential action as per Policy / Procedures.

Casc No.:28/16/87-
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Decision Based on the technical comments of DPIT  furnished in  File
No. 01/87/50/534/AM20, the Committee decided to ratify foilowing norms:-
- - Sr. QTY
Export Item | QTY No. Import Items (in kg)
|. New 100 1 NATURAL RUBBER-SMOKIED SHEETS ( 14.774
Pneumatic kgs RSS) '
Tyres of 5 | NATURAL RUBBER-TECHNICALLY 14.513
RUbbCf, Ofa SPECIFIED NATURAL RUBBIER { TSNR) '
kind uscd on SYNTHETIC RUBBER:BUTADIENE RUBBER
Buses or 3 9.451
. (BR)}
Lorries : A. .
Radials - 4 | SYNTHETIC RUBBER:STYRENE 7130
Nylon and BUTADIENIL RUBBER SBR-1500/1502 '
Steel Belt, SYNTHETIC RUBBER:OIL EXTENDIED
(Total 5 STYRENE BUTADIENE RUBBER SBR- 1712/ 1.648
Quantity to be 1723 /1783
cxported 7 | CARBON BLACK 26.789
3,000.00 kgs)
8 NYLON TYRI CORD FABRIC (DIPPED) 3.872
9 RUBBERISED TEXTILE FABRIC NYLON 0.095
CHAFLER FABRIC (DIPPED) ’
” STRANDED WIRE, ROPES AND CABLES 7767
(BRASS COATED STEEL TYRE CORD) '
WIRE OF IRON OR NON-ALLOY STEEL OF
12 A THICKNESS ABOVE 18 SWG BUTUP TO 2726
26 SWG (BRONZLE COATED TYRE ’
BEADWIRE)
13 RUBBER CHEMICAL :ANTIOXIDANTS TMQ 0.559
/7 TDQ /7 HS . )
14 | RUBBER CHEMICAL :ANTIOXIDANTS 1.105
15 | RUBBER CHEMICAL :ACCELERATOR 0.560
16 | RUBBER CHEMICAL :RETARDERS 0.111
17 | ZINC OXIDE 1.953
i8 | STEARIC ACID 0.775
19 | MICROCRYSTALLINE PETROLEUM WAX 0.627
RAE (Residual Aromatic Fxtract) OIL OR
SIMILAR PRODUCTS IN WHICH THI:
WEIGHT QF THXE AROMATIC
21 CONSTITUENTS EXCEEDS THAT OF THIZ 3.528
NON AROMATIC CONSTITULENT, USED AS
PLASTICISERS AND ALSO KNOWN AS
RUBBIR PROCESS OIL.
23 | PHENOLIC TACKIFIER RESIN 0.723
24 | INSOLUBLIE SULPHUR 0.728
26 AGEING RESISTANCE CHEMICAL 0.173
(PERKALINK-900/ HVA -2) ) '
27 | AGIING RESISTANCE CHEMICAL (HTS) 0.157
28 PROCESSING ADDITIVES 0.320
29 | HOMOGENIZING AGENT 0.461
30 COBALT BORON COMPLEX-COBALT 22.5% 0.042
{MONO BONID) '
31 | MOULD RELEASIE PREPARATION (INSIDI 0.190

faely SR/ DILIP KUMAR

UG Tl
&y R TEr

forky @R /Dy. DGFT
AU/ DGET

T vq HATATA
Kinlsiry of Commearta & Industry

EY T, FTE L

Udyog Bhawesn, Now Duelhi




RELEASI)

MOULD RELEASE PREPARATION

32 (OUTSIDE RELEASE) 0.160
33 | BLADDERS . 0.020
44 | ANTITACK RELEASE PREPARATION 0.200
(RUBBER COMPOUND RELEASI) :
TOTAL 101157
- ‘ . Sr. QTY
Export Item | QTY No. Import Items (in kg)
2. New 100 NATURAL RUBBER-SMOKED SHEETS (
. 1 19.463
Preumatic kgs RSS)
Tyres of 5 | NATURAL RUBBER-TECHNICALLY 18.998
Rubber, Of a SPECIFIED NATURAL RUBBER ( TSNR) '
kind used on SYNTHETIC RUBBER:BUTADIENE RUBBER
Buses or 3 7.493
. (BR)
Lorrics : Other ) -
Bias - Nylon. 4 | SYNTHETIC RUBBER:STYRENE {563
(Total BUTADIENIE RUBBER SIER-1500/1502 :
Quantity to be 7 | CARBON BLACK 24.254
exported ; P— . N
19,000.00 kes) 8 | NYLON TYRE CORD FABRIC (DIPPLD) 16,520
g | RUBBERISED TEXTILE FABRIC NYLON 0.170
CHAFJIR FABRIC (DIPPLD) :
WIRE OF IRON QR NON-ALLOY STEEL OF
17 | A THICKNESS ABOVI: 18 SWG BUT UP TO 3821
26 SWG (BRONZI COATED TYRE :
BEADWIRE)
13 | RUBBER CHEMICAL :ANTIOXIDANTS TMQ 0.590
/TDQ / HS '
14 | RUBBER CHEMICAL :ANTIOXIDANTS 0.792
15 | RUBBER CHEMICAL :ACCELERATOR 0.464
16 | RUBBER CHIEMICAL ‘RETARDERS 0.123
i7 | ZINC OXIDE 2.155
18 | STEARIC ACID 1.246
19 | MICROCRYSTALLINE PETROLEUM WAX 0.674
20 | PRECIPITATED SILICA 0.429
RAE (Residual Aromatic Extract) QIL OR
SIMILAR PRODUCTS IN WHICH THE
WEIGHT OF THE AROMATIC
21 | CONSTITUENTS EXCEEDS THAT OF THE 4212
NON AROMATIC CONSTITUENT, USED AS
PLASTICISERS AND ALSO KNOWN AS
RUBBIER PROCESS OIL.
23 | PHENQLIC TACKIFIER RESIN 0.107
24 | INSOLUBLE SULPHUR 0.137
28 | PROCESSING ADDITIVLES 0.545
31 | MOULD RELEASE PREPARATION (INSIDE 0.190
RELEASE) :
39 | MOULD RELEASE PREPARATION 0.160
(QUTSIDE: RELEASE) '
33 | BLADDERS 0.020
34 | ANTITACK RELEASE PREPARATION 0.200
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(RUBBER COMPOUND RELEASE)

TOTAL

98.326
. . Sr. , QTY
Export Item | QTY No. Import Items (in kg)
3. New 100 | | NATURAL RUBBER-SMOKED SHEETS (
Pncumatic kes RSS) 4.489
Tyres of 5 | NATURAL RUBBER-TECHNICALLY
Rubber, Of'a SPECIFIED NATURAL RUBBER ( TSNR) 25.352
kind used on SYNTHETIC RUBBER:BUTADIENE RUBRER
agricultural of 3 (BR) 3063
forestry S T '
vehicles and 4 | SYNTHETIC RUBBER:STYRENE
machines, A. BUTADIENE RUBBER SBR-1500/1502 4706
Bias - Nylon. SYNTHETIC RUBBER:OIL EXTIINDED
(Total 5 | STYRENE BUTADIENE RUBBER SBR- 1712/
Quantity to be 1723 /1783 8.735
cxported 7 | CARBON BLACK 27111
2,981,000.00 :
kes) NYLON TYRE CORD FABRIC (DIPPED) 6.878
g | RUBBERISED TEXTILE FABRIC NYLON
CHAFER FABRIC (DIPPED) 6.100
WIRIE OF IRON OR NON-ALLOY STELL OF -
17 | A THICKNESS ABOVE 18 SWG BUT UP TO
26 SWG (BRONZE COATED TYRE
BEADWIRE) _ 3.367
j3 | RUBBER CHEMICAL :ANTIOXIDANTS TMQ
/TDQ /HS 0.494
14 | RUBBER CHEMICAL :ANTIOXIDANTS 0.917
15 | RUBBER CHEMICAL :ACCELERATOR 0.494
16 | RUBBER CHEMICAL :RETARDERS 0.097
17 | ZINC OXIDE 1.810
18 | STEARIC ACID 1.084
19 | MICROCRYSTALLINE PETROLEUM WAX 0.836
20 | PRECIPITATED SILICA 0.002
RAL (Residual Aromatic [ixtract) OIL OR
SIMILAR PRODUCTS IN WHICH THE
WEIGHT OF THE AROMATIC
21 | CONSTITUENTS EXCEEDS THAT OF THE
NON AROMATIC CONSTITUENT, USED AS
PLASTICISERS AND ALSO KNOWN AS
RUBBILR PROCESS OIL., 4312
23 | PHENOLIC TACKIFIER RESIN 0.199
24 | INSOLUBLE SULPHUR 0.101
28 | PROCESSING ADDITIVIS 0.568
29 | HOMOGENIZING AGENT 0.001
37 | MOULD RELEASE PREPARATION (INSIDE
RELEASE) 0.190
37 | MOULD RELEASE PREPARATION
(OUTSIDE RELEASE) 0.160
33 | BLADDERS 0.020
34 | ANTITACK RELEASE PREPARATION
(RUBBER COMPOUND RELEASE) 0.200
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TOTAL 95.286
. . Sr. Q1Y
Export Item | QTY No. Import Items (in kg)
4. New 100 NATURAL RUBBER-SMOKED SHEETS (
Pncumatic kos 1 RS8) ' 9.740
Tyres of NATURAL RUBBER-TECHNICALLY
Rubber, Of a 2 | SPECIFIED NATURAL RUBBIR ( TSNR) 17.339
kind used on SYNTHETIC RUBBER BUTADIENE RUBBER
agricultural or 3 (BR) 11.926
forestry ‘ E— T '
vehicles and SYNTHETIC RUBBER:STYRENE
machines, R, 4 | BUTADINE RUBBER SBR-1500/1502 10,158
Radials - SYNTHETIC RUBBER:OIL EXTENDED
Nylon and STYRENE BUTADIENIE RUBBER SBR- 1712/
Polyester, 5 1172371783 1.466
Efi?l)tfclsm- 7 | CARBON BLACK 29518
ola
Quantity fo be 8 | NYLON TYRI CORD FABRIC (DIPPED) 2,054
cxported RUBBIERISED TEXTILE FABRIC NYLON
3,368,000.00 9 | CHAFLER FABRIC (DIPPED) 0.052
ke
gs) 10 | POLYESTER TYRJE CORD FABRIC (DIPPED) 3009
WIRE OF IRON OR NON-ALLOY STEGL OF
A THICKNESS ABOVE {8 SWG BUT UP TO
26 SWG (BRONZE COATED TYRE
12| BEADWIRE) 2872
RUBBER CHEMICAL :ANTIOXIDANTS TMQ
13 | /TDQ/HS 0.474
14 | RUBBER CHEMICAL :ANTIOXIDANTS 1352
15 | RUBBER CHEMICAL :ACCELERATOR 0.685
16 | RUBBER CHEMICAL -RETARDERS 0.130
17 | ZINC OXIDE 1.808
18 | STEARIC ACID 0.889
19 | MICROCRYSTALLINE PETROLEUM WAX 0.882
RAL (Residual Aromatic Extract) OIL OR
SIMILAR PRODUCTS IN WHICH THE
WEIGHT OF THI: AROMATIC
CONSTITUENTS EXCEEDRS THAT OF THE
NON AROMATIC CONSTITUENT, USED AS
PLASTICISERS AND ALSO KNOWN AS
21 | RUBBER PROCISS OIL. 4.090
23 | PHENOLIC TACKIFIER RESIN 0.636
24 { INSOLUBLE SULPHUR 0.292
28 | PROCESSING ADDITIVES 0.514
29 | HOMOGENIZING AGENT 0.443
MOULD RELEASE PREPARATION (INSIDE
31 | RELEASE) 0.190
MOULD RELEASE PREPARATION
32| (QUTSIDE RELEASE) 0.160
33 | BLADDERS 0.020
ANTITACK RELEASE PREPARATION
34 | (RUBBER COMPOUND RELEASE) 0.200
TOTAL 100.899
a&j’/ ,tf/l e
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. ‘ ~ | Sr. QTY
Export Item | QTY No. Import Items (in kg)
5. New 100 NATURAL RUBBER-SMOKED SHEETS {
Pncumatic kgs 1 RSS) 12.251
Tyres of NATURAL RUBBER-TECHNICALLY
Rubbcr, Of a 2 | SPECIFIED NATURAL RUBBER ( TSNR) 14.884
kind used on SYNTHETIC RUBBIER:BUTADIENE RUBBER.
agricultural or 3 (BR) 9955
forestry ' :
vehicles and SYNTHETIC RUBBER:STYRENE
machines, C. 4 | BUTADIENE RUBBER SBR-1500/1 502 8223
Nylon and SYNTHETIC RUBBER:OIT, EXTENDED
Steel Belt. STYRENE BUTADIENE RUBBER SBR- 1712 /
(Total 5 1172371783 1.193
Quantity to be 7 | CARBON BLACK 26.734
exported
481,000.00 g | NYLON TYRJ CORD FABRIC (DIPPED) 4185
kes) RUBBERISED TEXTILE FABRIC NYLON
9 | CHAFER FABRIC (DIPPED) 0.041
STRANDED WIRE, ROPES AND CABLES
11| (BRASS COATED STEEL TYRE CORD) 7.942
WIRE OF IRON OR NON-ALLOY STEEL OF
A THICKNIESS ABOVE 18 SWG BUT UP TO
26 SWG (BRONZE COATED TYRJ
12| BEADWIRI) 3.248
RUBBER CHEMICAL :ANTIOXIDANTS TMQ
13 | /TDQ/HS 0.443
14 | RUBBER CHEMICAL :ANTIOXIDANTS 1249
15 | RUBBER CHEMICAL :ACCELERATOR 0605
16 | RUBBER CHIEMICAL :RETARDERS 0.111
17 | ZINC OXIDE ‘1 839
18 | STEARIC ACID 0.771
19 | MICROCRYSTALLINE PETROLEUM WAX 0.75]
RAE {Residual Aromatic Extract) OIL OR
SIMILAR PRODUCTS IN WHICH THE
WEIGHT OF THE AROMATIC
CONSTITUENTS EXCEEDS THAT OF THE
NON AROMATIC CONSTITUENT, USED AS
PLASTICISIERS AND ALSO KNOWN AS
21 | RUBBER PROCESS OIL.. 3.551
21 | PHENOLIC TACKIFIER RESIN 0.798
24 | INSOLUBLE SULPHUR 0,569
AGEING RESISTANCE CHIEMICAL
26 | (PERKALINK-900/HVA -2) 0.135
27 | AGEING RESISTANCE CHEMICAL (HTS) 0.123
28 | PROCESSING ADDITIVES 0.448
20 | HOMOGENIZING AGENT 0,561
COBALT BORON COMPLEX-COBALT 22.5%
30| (MONO BOND) 0.032
MOULD RELEASE PREPARATION {INSIDE
31 | RELEASI) 0.190
37 | MOULD RELEASE PREPARATION
(OUTSIDE RELEASE) 0.160
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33 | BLADDERS 0.020
34 | ANTETACK RELEASE PREPARATION
(RUBBER COMPOUND RIiLEASE) 0.200
TOTAL 101.142
N w | Sr. QTY
Export ltem | QTY No. Import Items (in kg)
6. New 100 I | NATURAL RUBBER-SMOKED SHELTS (
Pneumatic kgs RSS) 22.348
Tyres of 2 [ NATURAL RUBBER-TECHNICALLY
Rubber, Of a SPECIFIED NATURAL RUBBER ( TSNR) 10,024
kind uscd on 3 | SYNTHETIC RUBBER:BUTADIENE RUBBER
agricultural or (BR) 2.586
f"f.“]ry 4 4 | SYNTHETIC RUBBER:STYRENE
vemees an BUTADIENE RUBBIER SBR-1500/1502
machines, D. : 7.541
Radials - All 6 | HALO BUTYL RUBBER - CHL.ORO BUTYL
Steel. (Totai RUBBER (CIIR) / BROMO BUTYL RUBRER
Quantity to be {BIIR) 1.425
cxported 7 | CARBON BLACK 24.504
4,000.00 kes) 9 | RUBBERISED TEXTILE FABRIC NYLON
CHAFER FABRIC (DIPPED) 0.036
{1 | STRANDED WIRE, ROPES AND CABLES
(BRASS COATED STEEL TYRJ: CORD) 16.002
12| WIRE OF IRON OR NON-ALLOY STEEL OF
A THICKNESS ABOVE 18 SWG BUT UP TO
26 SWG (BRONZE COATED TYRJ
BEADWIRE) 5.025
13 | RUBBER CHEMICAL :ANTIGXIDANTS TMQ
/ TDQ/HS 0.467
14 | RUBBER CHEMICAL ‘ANTIOXIDANTS | 178
I5 | RUBBER CHEMICAL "ACCELERATOR 0.477
16 | RUBBER CHEMICAL :RETARDERS 0.049
17 | ZINC OXIDE 2097
18| STEARIC ACID , 0.547
19 | MICROCRYSTALLINE PETROLEUM WAX 0.551
21 | RAE (Residual Aromatic Extract) OIL OR
SIMILAR PRODUCTS IN WHICH THE
WEIGHT OF THJ; AROMATIC
CONSTITUENTS EXCEEDS THAT OF THE
NON AROMATIC CONSTITUENT, USED AS
PLASTICISERS AND ALSO KNOWN AS
RUBBIR PROCESS OIL. 1.664
22 | PETROLEUM TACKIFIER RESIN 0.045
23 | PHENOLIC TACKIFIER RIESIN 1 097
24 | INSOLUBLI SULPHUR 0.926
26 | AGEING RESISTANCE CHEMICAL
(PERKALINK-900 / HVA -2) 0.645
27 | AGEING RESISTANCE CHEMICAL (HTS) 0.453
28 | PROCESSING ADDITIVES 0.197
29 | HOMOGENIZING AGENT 0.936
30 | COBALT BORON COMPLEX-COBALT 22.5%
0.122

(MONO BOND)
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31

MOULD RELEASE PREPARATION (INSIDE

RELEASE) 0.190
32 | MOULD RELEASE PREPARATION
(OUTSIDE RELEASE) 0.160
33 | BLADDIERS 0.020
34 | ANTITACK RELEASI PREPARATION
(RUBBER COMPOUND RELEASE) 0.200
TOTAL 101.512
: Sr. . QTY
Export Item | QTY No. Import Items (in ke)
7. New 100 I | NATURAL RUBBER-SMOKED SHEETS ( 13.795
Pneumatic kgs RSS)
Tyres of 2 | NATURAL RUBBER-TECHNICALLY 21.909
Rubber, Of a SPECIFIED NATURAL RUBBER ( TSNR)
kind used on 3 | SYNTHETIC RUBBER:BUTADIENE RUBBLR 3.081
construction, (BR)
?“;“mg,"lr 4 | SYNTHETIC RUBBER:STYRENE 9.005
ndustria BUTADIENE RUBBER SBR-1500/1502
handling
vehicles and 5 | SYNTHETIC RUBBER:OIL EXTENDED 1.043
machines, A. STYRENE BUTADIENE RUBBER SBR- 1712/
Nylon, Nylon 1723 /1783
and Aramidc. 6 | HALO BUTYL RUBBER - CIILORO BUTYL 0.248
(Total RUBBER (CIIR) / BROMO BUTYL RUBBER
Quantity to be (BIIR)
exported 7 | CARBON BLACK 26.705
1,919,000.00
kgs) 8 | NYLON TYRE CORD FABRIC (DIPPED) 7.990
9 | RUBBERISED TEXTILE FABRIC NYLON 0.081
CHAFER VABRIC (DIPPED)
I | POLYESTER TYRE CORD FABRIC (DIPPED) 0.045
12| WIRJ: OF IRON OR NON-ALLOY STEEL OF 2.971
A THICKNESS ABOVE 18 SWG BUT UP TO
26 SWG (BRONZE COATED TYRE
BEADWIRE)
13 | RUBBER CHEMICAL :ANTIOXIDANTS TMQ 0.702
/TDQ / HS
14 | RUBBIER CHEMICAL :ANTIOXIDANTS 0.904
IS | RUBBER CHJ:MICAL :ACCELERATOR 0.551
16 | RUBBER CHEMICAL :RETARDERS 0.109
17 | ZINC OXIDL 1919
18 | STEARIC ACID 1.118
19 | MICROCRYSTALLINE PETROLEUM WAX 0.804
20 | PRECIPITATED SILICA 0.139 |-
21 | RAE (Residual Aromatic Extract) OIL OR 3.730
SIMILAR PRODUCTS IN WHICH THE
WEIGHT OF THE AROMATIC
CONSTITUENTS EXCEEDS THAT OF THE
| NON AROMATIC CONSTITUENT, USED AS
PLASTICISERS AND ALSO KNOWN AS
RUBBER PROCISS OI1..
22 | PETROLEUM TACKIFIER RIISIN 0.025
23 | PHENOLIC TACKIFIER RIESIN 0.524
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24 | INSOLUBLE SULPHUR 0. lzﬂ
25 | SILANE CQUPLING AGENT 0.007
26 | AGEING RESISTANCE CHEMICAL 0.004
(PERKALINK-900 / HVA -2)
28 | PROCIESSING ADDITIVES 0.481
29 | HOMOGENIZING AGENT 0.050
31| MOULD RELEASE PREPARATION (INSIDE 0.190
RELIIASE)
32 | MOULD RELEASE PREPARATION 0.160
(OUTSIDE RELEASE)
33 | BLADDERS 0.020
34 | ANTITACK RELEASE PREPARATION 0.200
(RUBBIR COMPOUND RELEASE)
TOTAL 98.631
. « | sr. ' QTY
Export Item | QTY No. Import Items (in ke)
8. New 100 T | NATURAL RUBBER-SMOKED SHEETS ( 19.086
Pneumatic kgs RSS)
Tyres of 2 | NATURAL RUBBER-TECHNICALLY 11.462
Rubber, Of a SPECIFIED NATURAL RUBBER ( TSNR)
kind used on 3 | SYNTHETIC RUBBER-BUTADIENE RUBBER | 3013
construction, (BR)
?“;m”g_ 01" 4 | SYNTHETIC RUBBER.STYRENL 12.483
incustria BUTADIENE RUBBER SBR-1500/1 502
handling
vehicles and 6 | HALO BUTYL RUBBER - CHLORO BUTYL 1.799
machines, B. RUBBER (CHIR) / BROMO BUTYL RUBBER
Radials - Ali (BIIR)
Stecl. (Total 7 | CARBON BLACK 23.963
Quantity to be 8 | NYLONTYRE CORD FABRIC (DIPPED) 0.010
cxported
777,000.00 11 | STRANDED WIRE;, ROPES AND CABLES [0.953
kgs) (BRASS COATED STEEL TYRE CORD)
12| WIRE OF IRON OR NON-ALLOY STELL OF 2421
A THICKNESS ABOVE 18 SWG BUT UP TO
26 SWG (BRONZE COATED TYRE
BEADWIRE)
13} RUBBER CHEMICAL :ANTIOXIDANTS TMQ | 0.443
/ TDQ / HS
14| RUBBER CHEMICAL - ANTIOXIDANTS 1381
IS | RUBBER CHEMICAL :ACCELERATOR 0.746
16 | RUBBER CHEMICAL RETARDERS 0.022
17 | ZINC OXIDE 2408
18 |'STEARIC ACID 0.368
19 | MICROCRYSTALLINE PETROLEUM WAX 0.683
20 | PRECIPITATED SILICA ‘ 2128
21 | RAE (Residual Aromatic Ixtract) QIL QR 1.461

SIMILAR PRODUCTS IN WHICH 1'HE
WEIGHT OF THE AROMATIC
CONSTITUENTS EXCEEDS THAT OF THE
NON AROMATIC CONSTITUENT, USED AS
PLASTICISERS AND ALSO KNOWN AS

RUBBER PROCESS OIL. B
35 ¢ \/( % /&’/) rr}é;\\ﬂ/;\R
Foretpr TEATT/ DILAP KU /AR
G i (Y TR/ Dy. DGF
Sxecer ST /DGFT

i e, AR .
R =g ug oar W&us}w
Minlétry of Comn-mrr:a & i:_-a

-\:;'EEFT T, ?’{z .“-'(“.‘aig!h‘ .
Udyoy Bhawen, NEny Do

S —



22 | PETROLEUM TACKIFIER RISIN 0.564 |
23" | PHENOLIC TACKITIER RESIN 0.733
24 | INSOLUBLE SULPHUR 0.695
25 | SILANE COUPLING AGENT 0.357
26 | AGEING RESISTANCE CHEMICAL 0.766
(PERKALINK-900 / HVA -2)
27 | AGEING RESISTANCL CHEMICAL (HTS) 0.299
28 | PROCESSING ADDITIVES 0.370
29 | HOMOGENIZING AGENT 1.405
30 | COBALT BORON COMPLEX-COBALT 22.5% 0.076
(MONG BOND)
31 | MOULD RELEASE PREPARATION (INSIDE 0.190
RIELEASE)
32 | MOULD RELEASE PREPARATION 0.160
(OUTSIDE RELEASE)
33 | BLADDERS 0.020
34 | ANTITACK RELEASE PREPARATION 0.200
(RUBBLR COMPOUND RELEASE)
TOTAL 100.669
) « | Sr. QTY
Export Item | QTY No. Import Items (in ke)
9. New 100 I | NATURAL RUBBER-SMOKID SHEETS ( 9.923
Preumatic kgs RSS)
Tyres of 2 | NATURAL RUBBER-TECHNICALLY 17.453
Rubber, Of a SPECIFIED NATURAL RUBBER ( TSNR)
kind uscd on 3 | SYNTHETIC RUBBER:BUTADIENE RUBBER | 10307
construction, (BR)
F“:i”‘”g."l‘" 4 | SYNTHETIC RUBBER.STYRENE 10.875
industria BUTADIENE RUBBER SBR-1500/1502
handling
vehicles and 5 | SYNTHETIC RUBRBER:OIL EXTENDED 1.442
machines, C. STYRENE BUTADIENE RUBBER SBR- 1712/
Radials - 1723 /1783
Nylon and CARBON BLACK 29,248
;ﬁﬁm NYLON TYRI CORD FABRIC (DIPPED) 3.495
Quantity to be 9 | RUBBERISED TEXTILE FABRIC NYLON 0.051
exported CHAFER FABRIC (DIPPED)
81,000.00 kgs) _ _{ . _
10| POLYESTER TYRE CORD FABRIC (DIPPED) 2.938
12 | WIRE OF IRON OR NON-ALLOY STEEL OF 2,983
A THICKNESS ABOVE 18 SWG BUT UP TO
26 SWG (BRONZE COATED TYRI
BEADWIRI)
13| RUBBER CHEMICAL :ANTIOXIDANTS TMQ 0.482
/ TDQ / HS
4 | RUBBER CHEMICAL ANTIOXIDANTS 1.207
i5 | RUBBER CHEMICAL ACCELERATOR 0.632
16 | RUBBER CHEMICAL -RETARDERS 0.126
17 | ZINC OXIDE 1772
18 | STEARIC ACID 0.876
19 | MICROCRYSTALLINE PETROLLEUM WAX 0.828
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21 | RAE (Residual Aromatic Extract) OIL OR 4.124
SIMILAR PRODUCTS IN WHICH THE
WEIGHT OF THE AROMATIC
CONSTITUENTS EXCEEDS THAT OF THE
NON AROMATIC CONSTITUENT, USED AS
PLASTICISERS AND ALSO KNOWN AS
RUBBIR PROCESS OIL.
23 |'PHENOLIC TACKIFIER RISIN 0.569
24 | INSOLUBLE SULPHUR 0.240
28 | PROCESSING ADDITIVES 0.463
29 | HOMOGENIZING AGENT 0.303
31 | MOULD RELEASE PREPARATION (INSIDE 0.190
RELEASE)
32 | MOULD RELEASE PREPARATION 0.160
(QUTSIDE RELEASE)
33 | BLADDERS 0.020
34 | ANTITACK RELEASE PREPARATION 0.200
{RUBBER COMPOUND RELEASE)
TOTAIL 100.907
. w | Sr. QTY
Export Item | QTY No. Import Items (in kg)
10. New 100 I | NATURAL RUBBER-SMOKED SHEETS (_ 16.795
Pneumatic kgs RSS)
Tyres of 2 | NATURAL RUBBER-TECHNICALLY 14216
Rubber, Of a SPECIFIED NATURAL RUBBER ( TSNR)
kind used on 3 | SYNTHETIC RUBBER:BUTADIENE RUBBER | 4.786
construction, (BR)
f“é“‘“g_ "lr 4 | SYNTHETIC RUBBER STYRENE 12.403
incustria BUTADIENE RUBBER SBR-1500/1502
handling
vehicles and 5 | SYNTHETIC RUBBER:OIL EXTENDED 0.886
machines, D. STYRENE BUTADIENE RUBBIER SBR- 1712/
Nylon and 1723/ 1783
Steel Belt, 6 | HALO BUTYL RUBBER - CHLORO BUTYL 0.220
(Total RUBBER (CHR) / BROMO BUTYL RUBBER
Quantity to be (BIIR)
exported 7 | CARBON BLACK 27.354
85,000.00 kgs)
8 | NYLON TYRE CORD FABRIC (DIPPED) 4.039
9 | RUBBERISED TEXTILE FABRIC NYLON 0.058
CHAFER FABRIC (DIPPLED)
11 | STRANDEI} WIRE, ROPES AND CABLES 5.551
(BRASS COATED STEEL TYRI CORD)
12 | WIRE OF IRON OR NON-ALLOY STEEL OF 2.665
A THICKNESS ABOVE 18 SWG BUT UP TO
26 SWG (BRONZE COATED TYRE
BEADWIR))
13| RUBBER CHEMICAL :ANTIOXIDANTS TMQ 0.657
/TDQ / HS
14 | RUBBER CHEMICAL :ANTIOXIDANTS 1.057
15 | RUBBER CHEMICAL :ACCELERATOR 0.566
16 | RUBBER CHEMICAL ‘RIETARDERS 0.096
17 | ZINC OXIDE - 1.873
(]
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18 | STEARIC ACID 0.865
19 | MICROCRYSTALLINE PETROLEUM WAX 0.798
20 | PRECIPITATED SILICA 0216
21 | RAE (Residual Aromatic Ixtract) OIL OR 3.456
SIMILAR PRODUCTS IN WHICH TIHE
WEIGHT OF THIE AROMATIC
CONSTITUENTS EXCEEDS THAT OF THE
NON AROMATIC CONSTITUENT, USED AS
PLASTICISERS AND ALSO KNOWN AS
RUBBER PROCESS OJL.
22 | PETROLEUM TACKIFIER RESIN 0,089
23 [ PHENOLIC TACKIFIGR RESIN 0.660
24 | INSOLUBLE SULPHUR 0.452
25 | SILANE COUPLING AGENT 0.040
26 | AGEING RESISTANCE CHEMICAL 0.132
(PERKALINK-900 / HVA -2)
27 | AGEING RESISTANCE CUEMICAL (HTS) 0.093
28 | PROCESSING ADDITIVES 0321
29 | HOMOGENIZING AGENT 0.197
30 | COBALT BORON COMPLEX_COBALT 22.5% | 0.024
(MONO BOND)
31| MOULD RELEASE PREPARATION (INSIDF 0.190
RELEASE)
32 | MOULD RELEASE PREPARATION 0.160
(OUTSIDE RELEASE)
33 | BLADDERS 0.020
34 | ANTITACK RELEASE PREPARATION 0.200
(RUBBER COMPOUND RELEASE)
TOTAL 101.135
. - Sr. QTY
Export Item | QTY No. Import Items (in kg)
1. Now 100 I | NATURAL RUBBER SMOKED SHEETS ¢ 4344
Prcumatic kgs RSS)
Tyres of 2 | NATURAL RUBBER-TECHNICALLY 29.423
Rubber, Other, SPECIFIED NATURAL RUBBER { TSNR)
A. Bias - 3| SYNTHETIC RUBBER:BUTADIENE RUBBER | 4367
Nylon, Nylon (BR)
and Alm”“dc- 4 | 'SYNTHETIC RUBBER-STYRENIE 1808
(Total BUTADIENE RUBBER SBR-1500/1 502
Quantity to be
exported 5 | SYNTHETIC RUBBER-OIL EXTENDED 7.686
146,000.00 STYRINE BUTADIENE RUBBER SBR- 1712/
kes) 1723 /1783
CARBON BLACK 26,478
NYLON T'YRE CORD FABRIC (DIPPED) 5.970
9 | RUBBERISED TEXTILE FABRIC NYLON 0.099
CHAFER FARRIC (DIPPED)
12 | WIRE OF IRON OR NON-ALLOY STLEL OF 2620
A THICKNESS ABOVE 18 SWG BUT UP TO
26 SWG (BRONZE COATED TYRI
BEADWIRE)
)C Lw
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13 | RUBBER CHEMICAL :ANTIOXIDANTS TMQ 0.513 |
/TDQ /1S
14 | RUBBER CHEMICAL :ANTIOXIDANTS 0.923
15 | RUBBER CHEMICAL :ACCELERATOR 0.460
i6 ( RUBBER CHEMICAL RETARDERS 0.087
17 | ZINC OXIDE 2.174
18 | STEARIC ACID 1.205
19 | MICROCRYSTALLINE PETROLEUM WAX 0.801
20 | PRECIPITATED SILICA 0474
21| RAE (Residual Aromatic Ixtract) QIL OR 3.783
SIMILAR PROTIUCTS IN WHICH THE
WEIGHT OF THE AROMATIC
CONSTITUENTS EXCEEDS THAT OF THE
NON AROMATIC CONSTITUENT, USED AS
PLASTICISERS AND ALSO KNOWN AS
RUBBIER PROCISS 011,
23 | PHENOLIC TACKIFIER RISIN 0.194
24 | INSOLUBLE SULPHUR 0.097
28 | PROCESSING ADDITIVES 0.702
29 | HOMOGENIZING AGENT 0.001
31 | MOULD RELEASE PREPARATION (INSIDE 0.190
RELEASI)
32 | MOULD RELEASE PREPARATION 0.760
{OUTSIDE RELEASE)
33 | BLADDERS 0.020
34 | ANTITACK RELEASE PREPARATION 0200
{(RUBBER COMPOUND RELEASE)
TOTAL 94.779
) ~ | S QTY
Export Item | QTY No. Import liems (in kg)
12. New 100 I | NATURAL RUBBER-SMOKED SHEETS ¢ 10417
Prneumatic kes RSES)
Tyres of 2 | NATURAL RUBBER-TECHNICALLY 18.812
Rubber, Other; SPECIFIED NATURAL RUBBER ( TSNR)
B. Radials - 3 | SYNTHETIC RUBBER BUTADIENE RUBBER | 9124
Nylon and (BR)
?I?'YCIS‘C‘“ 4 | SYNTHIETIC RUBBER-S IYRLNI‘ 6.007
(Total BUTADIENE RUBBER SBR-1500/1502 '
Quantity to be
exporied 5 | SYNTHETIC RUBBER:OIL EXTENDED 4.460
4,000.00 kes) STYRENE BUTADIENE RUBBER SBR- 1712 /
1723 /1783
7 | CARBON BLACK 26.787
8 | NYLON TYRE CORD FABRIC (DIPPED) 3126
9 | RUBBERISED TEXTILE FABRIC NYLON 0.087
CHAFER FABRIC (DIPPED)
11 | STRANDED WIRE, ROPES AND CABLLS 6.097 |
(BRASS COATED STEEL TYRLE CORD)
12| WIRE OF IRON OR NON-ALLOY STEEL OF 2.447
A THICKNESS ABOVE 18 SWG BUT UP TO
26 SWG (BRONZE COATED TYRE
BEADWIRE)
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13| RUBBER CHEMICAL :ANTIOXIDANTS T™MQ 0418
/TDQ / HS
14 | RUBBER CHEMICAL ANTIOXIDANTS 1229
15 | RUBBER CHEMICAL -ACCELERATOR 0.592
16 | RUBBER CHEMICAL :RETARDERS 0.108
17 | ZINC OXIDI 1910
18 | STEARIC ACID 0.844
19 | MICROCRYSTALLINE PETROLEUM WAX 0.761
20" | PRECIPITATED SILICA 0.852
21 | RAE (Residual Aromatic Extract) OIL OR 3.881
SIMILAR PRODUCTS IN WHICH THE
WEIGHT OF THI: AROMATIC
CONSTITUENTS EXCEEDS THAT OF THE
NON AROMATIC CONSTITUENT, USED AS
PLASTICISERS AND ALSO KNOWN AS
RUBBER PROCESS OIL.
23 | PHENOLIC TACKIFIER RESIN 0.532
24 | INSOLUBLE SULPHUR 0.475
26 | AGEING RESISTANCE CHEMICAL 0.108
{(PERKALINK-900 / VA -2)
27 | AGEING RESISTANCE CHEMICAL (HTS) 0.098
28 | PROCESSING ADDITIVIES 0.523
29 | HOMOGENIZING AGENT 0.433
30 | COBALT BORON COMPLEX-COBALT 22.5% 0.026
(MONG BOND) '
31 | MOULJ RELEASE PREPARATION (INSIDE 0.190
RELEASE)
32 | MOULD RELEASE PREPARATION 0.160
(OU'TSIDY: RELEASE)
33 | BLADDERS 0.020
34 | ANTITACK RELEASE PREPARATION 0.200
(RUBBER COMPOUND RELEASE)
TOTAIL 100.724
X ~ | Sr. , QTY
Export Item | QTY No. Import Items (in kg)
13. Solid 100 2 | NATURAL RUBBER-TECHNICALLY 50.235
Rubber Tyres | kgs . _| SPECIFIED NATURAL RUBBER ( TSNR)
for Motor 3 | SYNTHETIC RUBBER:BUTADIENE RUBBER | 5016
Vehicles. (BR) _
(Total 4 | SYNTHETIC RUBBER.STYRENE 0.243
Q”a““‘(yj to be BUTADIENE RUBBER SBR-1500/1502
c’;f;"gg‘g 00 5 | SYNTHETIC RUBBER:OIL EXTENDED 0.707
E{ S STYRINE BUTADIENE RUBBER SBR- 1712/
8%) 1723 /1783
7 | CARBON BLACK 31.630
12 | WIRE OF IRON OR NON-ALLOY STEEL OF 1264
A THICKNESS ABOVE 18 SWG BUT UP TO
26 SWG (BRONZE COATED TYRE
BEADWIRI)
I3 | RUBBER CHEMICAL :ANTIOXIDANTS T™MQ 0528

/ TDQ/HS
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IiUBBER CHEMICAL :ANTIOXIDANTS 0.890

14
I5 | RUBBER CHEMICAL :ACCELERATOR 0.879
16 | RUBBJR CHEMICAL -RETARDERS 0.170
17 | ZINC OXIDE 2.806
18 | STEARIC ACID 1.091
19 [ MICROCRYSTALLINE PETROLEUM WAX 0.026
20 | PRECIPITATED SILICA 0.954
21 | RAE (Residual Aromatic Extract) QIL OR 1.510
SIMILAR PRODUCTS IN WHICH THE
WEIGHT OF THE AROMATIC
CONSTITUENTS EXCEEDS THAT OF THE
NON AROMATIC CONSTITUENT, USED AS
PLASTICISERS AND ALSO KNOWN AS
RUBBER PROCESS OIL.
22 | PETROLEUM TACKIFIER RESIN 0.034
23 | PHENOLIC TACKIFIER RESIN 0.350
24 | INSOLUBLE SULPHUR 0.488
29 | HOMOGENIZING AGENT 0.025
TOTAL 98.846
. o | Sr. QTY
Export Item | QTY No. Import Items (in kg)
14. New 100 |1 NATURAL RUBBER-SMOKED SHEETS ( 2948
Pneumatic kgs RSS)
Tyres of 2 NATURAL RUBBER-TECHNICALLY 7548
Rubber, Of a SPECIFIED NATURAL RUBBER ( TSNR)
kind uscd on 3 | SYNTHETIC RUBBER:BUTADIENE RUBBER | 2733
Buses or (BR)
f°¢ﬁ55Bh 4 SYNTHETIC RUBBER:STYRENE 4.182
Radials - A BUTADIENE RUBBER SBR-1500/1502
steel. (Total
Quantity to be 6 HALO BUTYL RUBBER - CHLORO BUTYL 1.979
cxported RUBBER (CIIR) / BROMO BUTYL RUBBER
16,000.00 kgs) (BIIR)
7 CARBON BLACK 22568
8 NYLON TYRI CORD FABRIC (DIPPED) 0.032
11" | STRANDED WIRI, ROPES AND CABLES 13.639
(BRASS COATED STEEL TYRE CORD)
13 | RUBBER CHEMICAL :ANTIOXIDANTS T™MQ 0.243
/ TDQ / HS
14 | RUBBER CHEMICAL :ANTIOXIDANTS 1.49
15 | RUBBIR CHEMICAL -ACCELERATOR 0.645
16 | RUBBER CHEMICAL RI:TARDERS 0.04
17 | ZINC OXIDE 2.395
18 | STEARIC ACID 0.445
9 | MICROCRYSTALLINE PETROLEUM WAX 0.509
20 | PRECIPITATED SILICA 2.242
2] RAE (Residual Aromatic Extract) QIL OR 0.61
SIMILAR PRODUCTS IN WHICH THE
WEIGHT OF THE AROMATIC
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CONSTITUENTS EXCEEDS THAT OF THE
NON AROMATIC CONSTITUENT, USED AS
PLASTICISERS AND ALSO KNOWN AS
RUBRBIER PROCESS OIL.
22 PETROLEUM TACKIFIER RIESIN 0.687
23 PHENOLIC TACKIFIER RESIN 0.834
24 INSOLUBLE SULPHUR 1.042
25 SILANE COUPLING AGENT 0.38
26 AGEING RESISTANCE CHEMICAL 0.806
(PERKALINK-900/ HVA -2)
27 | AGEING RESISTANCE CHEMICAL (HTS) 0.495
28 PROCESSING ADDITIVES 0.347
29 | HOMOGENIZING AGENT 1.308
30 COBALT BORON COMPLEX-COBALT 22.5% 0.133
(MONQ BOND)
31 MOULD RELEASE PREPARATION (INSIDE 0.19
RELEASI)
32 MOULD RELEASE PREPARATION 0.16
(OUTSIDL RELEASE)
33 BLADDERS 0.02
34 | ANTITACK RELEASE PREPARATION 0.2
(RUBBER COMPOUND RIILEAST)
TOTAL 97.374
Note Valuc CAP: Rubber Chemicals & misc. chemicals may be allowed as per general note
of the Hand Book of Procedure, Vol. 11. for all export items.

fRA may take conscquential action as per Policy / Procedures.

48

_ e u

Case No.:30/16/87- Party Name:DASHMESH  [Mect No/Date:3/87-  [Status:

ALC1/2019 RUBBER INDUSTRIES  |ALC1/2020 Rejected
PVTLTD. 08.07.2020

HQ File RLA File lLic.No/Datc:521004329]

‘01/87/050/00S3/AM20/  |:52/24/040/000S/AM20/  |02.01.2020

Decision : The committee noted that hard copy of the application has not been received

Therefore, commitice decided 10 reject the case.

49

Case No.:29/16/87- Party Name:GALA SHRINK ;'Mcct No/Date:3/87- Status:

ALCI1/2019 FIT [ALC1/2020 Rejected
108.07.2020

HQ File RLA File Lic.No/Date:0310833876

01/87/050/00538/AM20/ :03/94/040/00736/AM20/ i03.01.2020

Decision : The committee noted that hard copy of the appl
Thercfore, committce decided to rcject the case.

ication has not been received

Case No.:1/19/87-

ALC1/2019

Party Name:VISION

’Mcct No/Date:3/87- .Slatus:
POLYMER PVT LTD ALCI1/2020 Deferred
08.07.2020
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HQ File RLA File
:01/87/050/00606/AM20/ :34/24/040/003 54/ AM20/

Lic.No/Datc:3410045879
14,02.2020

Decision : The committce noted that hard copy of the application has not been received
Therefore, committee decided 1o reject the case.

Casc No.:2/19/87- Party Name:VISION

Meet No/Date;3/87- .Status:
ALC1/2019 PRODUCTS PRIVATI IALC1/2020 Deferred
LIMITED 108.07.2020
HQ File ’ " RLA File T e NoMate 3410045882
311:01/87/050/00607/AM20/ :34/24/040/00357/AM20/ 17.02.2020

of the case. The committee decided to defer the matter.

Decision : The committee considered the casc as per agenda and noted that the Hard copy
furnished by the firm. The same to be sent to Technical Lixpert {consultant (DNM)} for examination

:01/87/050/00608/AM20/ :05/24/040/60723/AM20/ |[ 18.02.2020

Case No.:3/19/87-  |Party Name:POLYMER Meet No/Datc:3/87- Status:
ALC1/2019 TECHNOLOGY GROUP  |ALC1/2020 Deferred
_ 08072020 |
52 [HQ File RLA File [Lic.No/Date:05 10413635

committee decided that a reminder be issued to the firm and deferred the case.

Becision : The committee noted that hard copy of the application has not been received Therefore,

|

[ Case No.:4/19/87- Party Namc:BAGLA Meet No/Date:3/87- Status:
ALC1/2019 POLIFILMS LIMITED  [ALCI1/2020 Deferred
08.07.2020
53 {HQ File RLA File ‘ Lic.No/Date:0510413646 |
:01/87/050/00609/AM20/  |:05/23/040/00407/AM20/ |1 8.02.2020

Decision : The commitice noted that hard copy of the application has not been received
Therefore, committee decided that a reminder be issued 10 the firm and deferred the case,

Case No.:5/19/87- Party Name:G L 8§ FILMS [Mecet No/Date-3/87- Status:
ALC1/2019 INDUSTRIES PVT LT [ALCI/2020 Deferred
08.07.2020
54 [HQ File RLA File Lic.No/Date:0510413655
01/87/050/006 10/AM20/  1:05/23/040/00447/AM20/ |1 9.02.2020

Decision : The committee noted that hard copy of the application has not been reeeived
‘Therefore, committec decided that a reminder be issued to the firm and deferred the case,

Dcceision : The committee noted that hard copy of the application has not been received
Therefare, commitice decided that a reminder be issucd 1o the firm and deferred the casc,

[ ICase No.:6/19/87- Party Name: MEXIM Meet No/Date:3/87- ) Status:
ALC1/2019 ADHESIVE TAPES PVT ALCI1/2020 Deferred
LTD 08.07.2020
55 [HQ File . RLA Filc Lic No/Datc:03 10835003
:01/87/050/0061 1/AM20/ :03/95/040/0109 1/AM 20/ 121 02,2020

Case No.:7/19/87- (Party Name: AUM UDYOG  [Meet No/Data 3787, Status:
56 IALC1/2019 ALC1/2020 Deferred
08.07.2020
L]
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Lic.No/Date-05 10413693
24.02.2020

HQ File IRLA File
01/87/050/00612/AM20/  |:05/23/040/00445/AM20/

Decision : The committee noted that hard copy of the application has not been received
Therefeore, committee decided that a reminder be issucd to the firm and deferred the casc.

r Case No.:10/19/87- Party Namc:ALUPLAST ’Mcct No/Date:3/87- Status:
ALC1/2019 INDIA PRIVATE LIMITED jALC1/2020 IDeferred
108.07.2020

5 [HQ File CIRLATFile ‘!Tic.No/Dam:3410045902
7 LO1/B7/050/006T5/AM20/  1:34/24/040/00299/AM20/  [24.022020

Decision : The committce considercd the casc as per agenda and noted that the Hard copy

furnished by the firm. The same has been sent to Technical Lxpert {Consultant(SK)}for
examination of the case. The commitice decided to defer thc matter.

r [Case No.:8/19/87- IParty Mcet No/Date:3/87- Status:
ALC1/2019 Name:INTERNATIONAL |ALC1/2020 Deferred
|CONVEYORS LIMITED {08.07.2020
HQ File |RLA File Lic.No/Date:0310835049.
38 [:01/87/050/00613/AM20/ }03/94/040/00994/AM207 125.02.2020

Flm)ccisi(}n > The committee considered the case as per agenda and noted that the Hard Copy of the
application has not been received. Therefore, committee decided fo obtain the same from firm as per
Para 6 of Policy Circular N0.23/2015-20 dated 15.05.2019, . . I

[ Case No.:9/19/87- Party Name:MALAY A Meet No/Date:3/87- Status:
ALC1/2019 RUB-TECH INDUSTRIES  ALC1/2020 Deferred
_ 08.07.2020 i
59 HQ File RLA Filc Lic.No/Date: 1010060408
:01/87/050/0061 4/ AM20/ :10/24/040/00106/AM20/ 25.02.2020

Decision : The committee noted that hard copy of the application has not been received
‘Therefore, committee decided that a reminder be issued to the firm and deferred the case.

[case No.:11/19/87- Party Name:RMX Meet No/Date:3/87- Status:
ALC1/2019 INDUSTRIES ALC1/2020 Deferred
o 08.07.2020 :
i60 [HQ File RLA Tile Lic.No/Datc:3010105075
:01 /$7/050/0061 6/AM20/ :30/24/040/00068/AM20/ 25.02,2020

Decision : The commitice noted that hard copy of the application has not been received
Therefore, committee decided that a reminder be issucd to the firm and deferred the case,

- Case No.:12/19/87- Party Name:ITC LIMITED  [Meet No/Date:3/87- Status:
ALC1/2019 IALC1/2020 Deferred
61 |08.07.2020 _
HQ File o RLA File ILic.No/Datc:0410166561
01/87/050/0061 7AM20/  |:04/24/040/00161/AM20/  126.02.2020 ;
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Decision : The committee noted that hard copy of the application has not been received
Therefore, committee decided that a reminder be issucd to the firm and deferred the case.

Case No.:13/19/87-

 [Party Name TTC LIMITED

[Mect No/Mate:3/87- Status:
ALC1/2019 |ALC1/2020 Deferred
108.07.2020
62 [HQ File RLA File |Lic.No/Date:0410166562
01/87/050/006 I8/AM20/  :04/24/040/001 60/AM20/  126.02.2020

Decision : The committee noted that hard copy of the application has not been received
Therefore, committee decided that a reminder be issucd to the firm and deferred the case,

T Case No.:14/19/87- Party Name:DINMAN ) Meet No/Date:3/87- Status:
ALC1/2019 POLYPACKS PVT.LTD, AILC1/2020 Deferred
08.07.2020
63 [HQ File RLA File Lic.No/Datc:0210209794
:01/87/050/00619/AM20/ :02/24/040/00196/AM20/ 26.02.2020

Decision : The committee noted that hard copy of the application has not been received
Therefore, committee decided that a reminder be issued to the firm and deferred the case.

[ Case No.:15/19/87- Party Name:GLEN Mcet No/Date:3/87- Status:
ALC1/2019 INDUSTRIES PRIVATE |ALC1/2020 Deferred
LIMITED 08.07.2020
HQ Filc RLA Fiic Lic.No/Date:0210209795
64 :01/87/050/00620/AM20/ [:02/24/040/00192/AM20/  127.02.2020 |
Decision : The committee considered the case as per agenda and noted that a DL was issued 1o
the firm . However, firm has not replicd the DI, Therefore, commitiee decided that a reminder 1o
firm in this regard may be issucd and deferred the casc. N
" |Case No.:1/3/87- Party Name:VISION Meet No/Date:3/87- Status:
ALC1/2020 POLYMER PVT LTD ALCI1/2020 JDeferred.
08.07.2020
HQ File RLA File o Lic.No/Datc:3410046045
65 D1/87/050/00711/AM21/ :34/24/040/00019/AM21/ 11.05.2020
Decision : The committee considered the case ag per agenda and noted that the Hard Copy of the
application has not been received. Thercefore, committee deeided to obtain the same from firm as per
Para 6 of Policy Circular No.23/2015-20 dated 15.05.2019.
| [Case No:3/3/87-ALC1/2020 [Party Nama NANOFIL Moot NoDam 3787 Status:
TECHNOLQGIES ALC1/2020 Deferred
" PRIVATE LIMITED 08.07.2020
HQ Filc [RLA TG [Lic.No/Date:0510414147 B
66 01/87/050/00713/AM21/ :05/24/040/00588/AM20/ 11.05.2020
Decision : The commitice considered the case as per agenda and noted that the Hard Copy of the
application has not been received. Therefore, committee decided to obtain the same from firm as per
Para 6 of Policy Circular No.23/2015-20 dated 15.05.201 S.
| [Case No.:413/87- Party Name:BALKRISHNA Mect No/Date-3/87- [Statas:
67 |ALC1/2020 INDUSTRIES LIMITED  [ALC1/2020 Deferred
108.07.2020
. Aol Jevrpmonn

Fref TR/ DILAP KUMAR
TG TR GeE TR/ Dy. DGFE_}"
et @ FETERTEd/DGe
oS U9 © AT v
Minisiry of Commarrs 2_3‘ Industry
R WA, TE fc‘_ﬁi’rm_
Udyoy Bhawen, MNow Daathi



HQ File
:01/87/050/00714/AM?21/

RLA File iLic.No/Datc:OZ} 10836174 | |
103/94/040/00025/AM21/  111.05.2020 |

Deeision: The committec
furnislllcd by the firm. The sa
decided to defer the matter,

considered the case as per agenda and noted that the Hard copy
me has been sent to DPUT for examination of the case. The committec |

Case No.:5/3/87-A1L.C1/2020 Party Namc: BALKRISHNA !Mcct No/Date:3/87- Status:
INDUSTRIES LIMITIED ;ALC]/ZOZO Deferred
. 108.07.2020
68 HQ ¥ile RLAFile Lic.Ne/Datc:0310836175
:01/87/050/00715/AM21/ :03/94/040/00030/AM?2 1/ 11.05.2020

Decision: The commitice

decided to defer the matter.

—

furnished by the firm. The same has been

L i}

considercd the case as per agenda and noted that the Hard copy’
sent to DPIIT for examination of the case, The committec

Case No.:2/3/87- Party Name:SUNDARAM  |Mect No/Datc:3/87- Status:
ALC1/2020 INDUSTRIES PRIVATE  |ALC1/2020 Deferred
LIMITED 08.07.2020
p HQ Filc RLA File Lic.No/Datc:0410166742
9 :01/87/050/00712/AM21/ :04/24/040/00200/AM20/  [12.05.2020 -
Decision : The committee considered the case as per apenda and noted that the Hard Copy of the
application has not been received. Therefore, committce decided to obtain the same from firm as per
Para 6 of Policy Circular No.23/2015-20 dated 15.05.2019.
I Casc No.:6/3/87- Party Namc:BHARTI Mcet No/Date:3/87- Status:
ALC1/2020 RUBBER OVERSEAS ALC1/2020 Deferred
(8.07.2020
0 HQ File RLA File ’Lic.No/Dalc:OSlO414]69
/ :01/87/050/007 1 6/AM21/ :05/23/040/0002 1/AM21/ '13.{)5.2020
Decision : The committee considered the casc as per agenda and noted that the Hard Copy of the
application has not been received. Therefore, committee decided to obtain the same from firm as per
Para 6 of Policy Circular No.23/2015-20 dated 15.05.2019.

"~ |Case No.:7/3/87-AL.C 12020 Party Name:MARUTT Meet No/Date-3/87- Status:
TECHNO RUBRBER PV ALCI1/2020 Deferred
LTD 108.07.2020
HQ File RLA File Lie.No/Date:0510414172
7i OL/BT/O50/00717/AM21/ :05/24/040/007 71/ AM20/ 15.05.2020
Decision : The committee considercd the case as per agenda and noted that the Hard Copy of the
application has not been received. Therefore, committee decided to obtain the same from firm as per
Para 6 of Policy Circular N0.23/2015-20 dated 15.05.2019.
B Case No.:8/3/87-ALC1/2020 Party Namc:MARUT] ﬁ‘vlcct No/Date:3/87- Status:
TECHNO RUBBER PVT  [ALCI1/2020 Deferred
{LTD 08.07.2020
1. HQ File RIA File [Lic.No/Datc:0510414173
72 [01/87/05000718/AM21/  05724/040/00778AM20/

115.05.2020

Becision : The committee considered the case
application has not been received. Therefore, co
Para 6 of Policy Circular No.23/2015-20 dated 15.05.2019.

as per agenda and noted that the Hard Copy of the \
mmittee decided to obtain the same from firm as per
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Case No.:9/3/87-ALC1/2020 Party Name:RAJESH I'Mcct No/Date:3/87- Status;
EXPLOSIVES PVT, LTD. “ALCIQOZO Deferred
108.07.2020 :
HQ File RLA File Lic No/Datc:0510414188
DV/BTAOS0/00719/AM21/ :05/24/040/00037/AM21/ 115.05.2020

Decision : The committec considered the case as

Para 6 of Policy Circular N0.23/2015-20 dated 15.05.2019.

per agenda and noted that the Hard Copy of the
application has not heen received. Therefore, committee decided 10 obtain the

same from firm as per

Case No.:10/3/87- Party Name:KKALPANA

"chct No/Date:3/87- Status:

ALC1/2020 INDUSTRIES (INDIA) IALC1/2020 Deferred
LIMITED (08.07.2020
HQ File RLA File ,Uc.No/Damm 10836226
74 .01/87/050/00720/AM21/ 1:03/94/040/00064/AM21/  |15.05.2020

Decision : The commitice considered the case as

Para 6 of Policy Circular No.23/2015-20 dated 15.05.2019.

per agenda and noted that the Hard Copy of the
application has not been received, Therefore, committee decided to obiain the same from firm as per’

_
[ Casc No.:11/3/87- Party Name:PARIKH Mect No/Date:3/87- Status:
ALCI1/2020 PACKAGING PRIVATE ALCL/2020 Deferred
LIMITED 108.07.2020
HQ File RLA File Lic.No/Date:0810147787
8 :01/87/050/0072 1/AM21/ 08/24/040/00029/AM?2 1/ 19.05.2020

Decision : The committce considered the casc as

Para 6 of Policy Circular No.23/2015-20 dated 15.05.2019.

per agenda and noted that the Hard Copy of the
application has not been received. Therefore, committec decided to obtain the same from firm as per

B Case No.:12/3/87- Party Name:LOXIM Mecet No/Date:3/87- Status:
ALC1/2020 INDUSTRIES LIMITED ALC1/2020 Deferred
108.07 2020
MO File RLA File ;I,icNo/z)atc:0810147793
76 101/87/050/00722/AM21/ :08/24/040/00030/AM21/

119.05.2020

Decision : The committee considered the case as per

decided to defer the matter,

furnished by the firm. The same has been scnt to DPINT for examination of the case. The commiticc

agenda and noted that the Hard copy

| Case No.:17/3/87- Party Namc:CENTURY HrMcct No/Date:3/87- Status:
ALC1/2020 INDUSTRIAL PRODUCTS {ALC1/2020 Deferred
PRIVATE LIMITED 08.07.2020
HQ File RLA File Lic.No/Datc:0210209877
7 01/87/050/00727/AM21/ :02/24/040/0001 1/AM21/ 19.05.2020

E)i:(:isi()n : The committee considered the case as

per agenda and noted that the Hard Copy of the

application has not been received. Therefore, committce decided to obtain the same from firm as per
Para 6 of Policy Circuiar N0.23/2015-20 dated 15.05.2019,
case No. Pa o Mcet ™ . T .
Case No.:13/3/87- Party Name:VARUN Mecet No/Date:3/87- Status:
ALC1/2020 BEVERAGES LIMITED ALCI1/2020 Deferred
’8 08.07.2020 '
1HQ File [RLA File |Lic.No/Date:0510414211 |
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i
Decision : The committec considered the case as per agenda and noted that the Hard Copy of the '
application has not been received. Therefore, committce decided 10 obtain the same from firm as per
Para 6 of Policy Circular No.23/20] 5-20 dated 15.05.2019.

[ Casc No.:14/3/87- Party Name:SAMPARK Mect No/Date:3/§7- ‘Status:
ALC1/2020 INDUSTRIES LI ALC1/2020 Deferred -
08.07.2020

o [HQ File N RLA File Lic.No/Date:0510414213 |
72 101/87/050/00724/AM2 1/ 105/24/040/000S%/AM21/  120.05.2020

Decision : The commitiee considered the casc as per agenda and noted that the Hard Copy of the
application has not been received, Therefore, committce decided to obtain the same from firm as per
Para 6 of Policy Circular No.23/2015-20 dated 15.05.2019.

Case No.:15/3/87- Party Name:HINDUSTAN  [Meet No/Date:3/87- Status:
ALC1/2020 ADHESIVES LTD ALCI1/2020 Deferred
08.07.2020
H
%0 HQ File RLA File iLic.No/Datc:05104142 5 [ |

[H/8T/050/00725/AM21/ :05/23/040/00023/AM21/ 120.05.2020 |

Decision : The commitice considered the casc as per agenda and noted that the Hard Copy of the
application has not been receiveq, Therefore, committee decided to obtain the same from firm as per
Parz 6 of Policy Circular No.23/20] 5-20 dated 15.05.2019.

[ Ese No.:16/3/87- Party Name:JAYSHRI Mect No/Datc:3/87- Status:
ALC1/2020 PROPACK PVT. LTD ALC1/72020 Deferred
08.07.2020
a1 HQ File RLA Filc Lic.No/Date:0810147809
01/87/050/00726/AM21/ ‘08/24/040/00035/AM21/ |21 .05.2020

E)e(:isi()n * The commitice considered the casc as per agenda and roted that the Hard Copy of the
application has not been received, Therefore, commitice decided to obtain the same from firm as per
" {Para 6 of Policy Circular N0.23/2015-20 dated 15.05.2019. _J

Casc No.:18/3/87- Party Name:STIC-ON Meet No/Date:3/87- Status:
ALC1/2020 PAPERS PVT LTD ALCL/2020 Deferred
1'08.072020
HQ File RLA File 'Lic.No/Datc:OC)l0068787‘
82 01/8T/050/00728/AM21/ :09/24/040/001 08/AM21/ 22.05.2020

Decision : The committee considered the case as per agenda and noted that the Hard copy
furnished by the firm. The same has been sent to DPIIT for cxamination of the case. The committee
decided to defer the matter.

| [Case No.:21/3/87- Party Name:BALKRISHNA [Moct No/Date /87 [Status:
ALC1/2020 INDUSTRIES LIMITED  {ALC (/2020 Deferred
: 08.07.2020
HQ File RLA File [Lic.No/Date:0310836329
83 |:01/87/050/0073 1/AM21/ :03/94/040/00084/AM21/  [22.05.2020

Decision : The commitice considered the case as per agenda and noted that the Hard Copy of the
application has not been reecived. Therefore, committee decided to obtain the same from firm as per
Para 6 of Policy Circular No.23/2015-20 dated 15.05.2019.
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r Case No.;19/3/87- Party Name:RELIANCE |Mect No/Datc:3/87- Status:
ALC1/2020 INDUSTRIES LIMITED ALC1/2020 Deferred
[08.07.2020

8 Q File TIRLA File
O1/8TI0S0/00729/AM21/  |:03/95/040/00098/AM21/  [26.05.2020

fl)ccisi()n ¢ The commitice considered the case as per agenda and decided to defer it.

[Lic.No/Datc-03 10836348

e

Case Ne.:20/3/87- Party Namc:EXPANDED  |Meot No/Date:3/87- Status:
ALC1/2020 POLYMER SYSTEMS IALC1/2020 Deferred
PRIVATE LIMITED [08.07.2020
HQ File "~ RLA File Lic.No/Date:0310836352 |
85 :01/87/050/00730/AM21/ :03/94/040/00099/AM21/  [26.05.2020 :

ﬁ)ecisinn : The committee considered the casc as per agenda and noted that the Hard Copy of the
application has not been received, Therefore, committee decided to obtain the same from firm as per
Para 6 of Policy Circular No.23/2015-20 dated [5.05.2019,

[ [Case No.-22/3/87- "'"’Eﬁ&ﬁéﬁc:zlm'rf; Meet No/Date:3/87-  |Status:
ALC1/2020 IINDUSTRIAL RUBBER  JALC1/2020 Approved

JPRODUCTS PVT LTD 08.07.2020

HQ File
:01/87/050/00732/AM21/

RLA File Lic.No/Date:0310836404°
103/95/040/00087/AM21/  |28.05.2020

Decision : Based on the technical comments of DPIIT furnished vide their communication No.
P-47011/59/2020-DPII'T dated Nil, Committee decided to ratify license as under:

Export Item Quantity [ 8. | Tiem Description Quantity |
No. recommended
per kg of
export
RUBBER 9.00,000 | | NATURAL RUBBER - PALE | 0.098
FLLOOR kg CREPE
COVERINGS 2 NATURAL RUBBER RSS 0.215
& MATS 3 SYNTHETIC RUBBER SBR | 0.145
1502
86 4 | ZINC OXIDE 0.018 4
5 | ANTIOXIDANT (NON- 0.007
STAINING)
6 | ACCELERATORS - CBS 0.009
7 | RETARDER - PVI 0.002
'8 | TTTANIUM DLLOXIDE 0.025
9 | SILANE BONDING AGENT 5-69 | 0.003
10 | CARBON BLACK 0.070
11 | PLASTICIZER PEG-4000 0.007
12 | BASEOIL T-110 0.012
13 | STEARIC ACID 0.007
14 | CONSUMABLES SILICON 0.004
EMMULSION
15 900 NOS. for
PACKING MATERIAL: PLASTIC | export of
L PALLETS 9,00,000 kg

Note 1. The value cap of Rubber Chemicals is as per general note of Hand Book of Pracedure
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2. All the plastic Pallets will be exported back with t

he export product.

]_fa}nay take conscqucntial action as—;)cr Policy / Proc

edures.

decided to defer the matter.

[—_ Case No.:23/3/87- Party Namc:BALKRISHNA [Meet No/Date:3/87- Status:
ALC1/2620 INDUSTRIES LIMITED ALCI2020 Deferred
08.07.2020 :
HQ File RLA File Lic.No/Datc:03 10836420
87 ‘01/87/050/00733/AM21/ :03/94/040/00080/AM21/  {29.05.2020
Decision : The commitice considered the case as per agenda and noted that the Hard Copy of the
application has not been received. Thercfore, committee decided to obtain the same from firm as per
Para 6 of Policy Circular No.23/2015-20 dated 15.05.2019,
[— Case No.:24/3/87- 'Parly iMccl No/Date:3/87- Status:
ALC1/2020 Name:INTERNATIONAL  [ALC1/2020 Deferred - |
CONVEYQRS LIMITED 08.07.2020 |
SV < e e e e - . |
ri-IQ File RLA File lLic.No/Datc:()310836444 |
88 G1/BT/050/00734/AM21/ :03/94/040/00101/AM21/ I01.06.2020 ' |
Decision : The commitice considered the casc as per agenda and noted that the Hard Copy of the
application has not been reccived. Therefore, committee decided to obtain the same from firm as per
Para 6 of Policy Circular No.23/2015-20 dated 15.05.2019.
I [Case No.:25/3/87- Parly Name:LOXIM ~— [Mect No/Date 387 [Status:
ALC1/2020 INDUSTRIES LIMITED ALCL/2020 Deferred
|08.07.2020 |
HQ File RLA Filc Lic No/Date:08 10147880 |
89 :01/87/050/00735/AM21/ :08/24/040/00056/AM21/ 104.06.2020 |
Decision : The committee considered the casc as per agenda and noted that the Hard copy
furnished by the firm. The same has been sent to DPIIT for examination of the case. The commitice
decided to defer the matter. ;
r_ Case No.:26/3/87- Party Namc: LOXIM Meet No/Date:3/87- ‘Stalus:
ALC1/2020 INDUSTRIES LIMITED ALCH2020 Deferred
[08.07.2020
90 HQ File RIA File ]Lic.No/Datc:OS] 0147881.
O1/87/050/00736/AM21/ :08/24/040/00057/AM2 1/ i04.06.2020
Decision : The committce considered the case as per apenda and noted that the Hard copy
furnished by the firm, The same has been sent to DPIIT for examination of the case. The committee

r Case No.:27/3/87- “Party Name:RELIANCE Meet No/Date:3/87- Status:
ALCI1/2020 INDUSTRIES LIMITED ALC12020 Deferred
08.07.2020
HQ File RLA Filc Fc.No/Date:OB 10836506
91 :01/87/050/00737/AM21/ :03/95/040/008 10/ AM20/ 104.06.2020

Decision : The committee considered the case as

per agenda and noted that the Hard Copy of the

application has not been received. Therefo
Para 6 of Policy Circular No.23/2015.20 4

re, committee decided to obtain the same from firm as per
ated 15.05.2019.
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Meeting ended with a vote of thanks to the Chair.

Tk Rk ok ko k
Aol Y oo

ferefly Sy DILIP KUMAR
9H, iR @Y STUR/Dy. DGFT
gt A FEHERTIEE/DGRT

ey v LGRS
Mims ry of Cormnmearns & Industry

TR, WY
Udyog Bhawan, Now Delhi '

51



